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MR. DEPUTY CHAIRMAN: You have not given the notice. Today, there is no Question
Hour, no Zero Hour. (Interruptions)

SHRI D. RAJA: Sir, Friday has one procedure; Saturday has another procedure.
(Interruptions) It is a very serious matter. (Interruptions)

MR. DEPUTY CHAIRMAN: No, no. You give notice. We will see...(Interruptions)...
SHRI D. RAJA: Sir, I have given the notice. (Interruptions)

SHRI S.S. AHLUWALIA: Sir, there are so many other things. (Interruptions)

MR. DEPUTY CHAIRMAN: I am not a\owing.... (Interruptions)....

SHRI D. RAJA: Sir, if you say that it could be taken up on Monday... (Interruptions)...I
am ready to agree. Sir, it is a very serious matter.

MR. DEPUTY CHAIRMAN: The Chairman has to decide. Please give notice.
(Interruptions) No. You give the notice, then only it will be considered. Otherwise, without
notice, how can I..(Interruptions)...How the hon. Minister.

GOVERNMENT BILLS
The Appropriation (No. 4) Bill, 2007; and
The Appropriation (No. 5) Bill, 2007
THE MINISTER OF FINANCE (SHRI R CHIDAMBARAM): Sir, I beg to move:

That the Bill to authorise payment and appropriation of certain further sums from and
out of the Consolidated Fund of India for the services of the financial year 2007-2008,
as passed by Lok Sabha, be taken into consideration.

Sir, I also beg to move:

That the Bill to provide for the authorization of appropriation of moneys out of the
Consolidated Fund of India to meet the amounts spent on certain services during the
financial year ended on the 31 st day of March, 2006, in excess of the amounts granted
for those services and for that year, as passed by Lok Sabha, be taken into consideration.

Sir, as far as the Supplementary Demands are concerned, we ask for authorization of
gross additional expenditure of Rs. 33,290.87 crores of which the cash outgo is only Rs.
11,869.60 crore. Technical supplementaries are for Rs. 21,420.82 crore and a token
provision for new services, new instruments of services of Rs. 0.45 crore is also asked. Of
the total cash outgo of Rs. 11,869.60 crores, an amount of Rs. 9,900 crores, that is 83 per
cent of the cash outgo, is on three major items. First meeting additional expenditure on
interest liabilities and the market stabilization scheme will cost us Rs. 4,500 crores. Transfer
of States and Union Territory Governments for meeting additional Central assistance for
projects besides grant on loan for externally aided projects will be Rs. 4,500 crores; and
export related subsidies, Rs. 900 crores. Sir, other items include subvention to cooperative
banks to NABARD, post metric scholarship scheme, equity capital in Delhi Metro Rail
Corporation Ltd., re-imbursement of losses incurred by NAFED and the price support
operations for mustard and grants-in-aid to State plans for agriculture. The cash outgoes likely
to be offset by savings and other grants and the higher revenue receipts. Therefore, the deficit
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targets indicated in the Budget Estimates will be adhered to. The details are in the papers and
I request the hon. House to discuss the Appropriation Bills and return the Bills to Lok Sabha.

The questions were proposed.
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Theestimatedovat revenue forgone on account of various concessions given by the
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*Expunged as ordered by the Chair.
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W S5 Ui WY §1 Hee,H a9 HR 8T AT fb There is uncertainty in the

market. The exploitation by the traders has to be stopped. That has to be controlled, and
some mechanism should be developed in the country so that the forward trading
businessmen should not exploit the consumer. This is my request to the hon. Finance
Minister. Sir, I think the hon. Finance Minister will respond to it. H21<d,3Td FTROT

IR ¥ 371 1 b AT § |

oY Hef ST gEE: Y WIS T2l T | SD] W o+ & oy IRPR T
AT AT -?

of} TMETE ATS: Abf~od BT e 2 |

it I g9 RE(STR U<20): AT a1 BT FHT PR gY Hel aredl g (5
39 IR TR A1 =07 781 § oifehT fha SR PIsM d U PRI S T8 Teld & |

it M 3AT: 98 O 344 UBd 81 e ¥ fded T ... (@aum). ...

ot ST 31T 3R g ST 3R Sy vy e it ol 7a <Rau |

i} IFTET SATS: SUFHTIRT He &g, A1 <7 F2A1 Sff Pl STe” ga=1a11 &
o Repad) g 3781 §S € | I8 984 37281 © b 9 <27 b TSI H U1 37771 & <1 89 9e
B1 WY el BT | I BRYT st #3l wge sAR I UarSd & IR H IR Y 3R SR
T T oM @ wEt W A | A SwaHmafy 7EeE,H 9 910 B IRE ST €T
DT BT =TET § b fa<t @30 St 7 I Afdw Sy < &, 991 781 Ao &b gl
I 1 BBl A Geil, ol il | § qHera g [ I8 o 8 ad 984 Sld © | il Bl WY
SR BN Sl B 4B ST Te1 81 Fehdll [ I8 gl ST, gl ST, gl STy | 377 Shd
P T BT AT R IABT WGV & I <aTel & 3R B oiaredl 8, b o= e
2,f5| W TE T 2,78 A fSuigs BRY | Afh IHP] Yhad ol aI5s WhIY Blg
fram SR ST uRom 8 81 78T © & Sl Caier SMATRETS &d A9 A8k B I8! &
| 9 39 a1d & oy o foy w30 Sit A1) o o8 ITERVT S5 A UL B FHT g |

£} STUTIRY: TE1 371 L | .....(FEEM)...
sft 7l ST 999 : He is yielding,sir ....... ("I ).....

sft 3 72 He is yielding,Sir.......(GEM).... J We R g 8,9 |

T[] Transliteration in Urdu Script.
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it T} ST S SR g SuICe HET IoTd1 © b |idy o & M R el
faare # <Nl & I8l d 390 ARE 9§ 3 8 dh WaTef a1 Sl & b 3o g uielk &
fern e fepa |

ot STuTf: I5 I R TR B |

sft et ST 9=4: This is true and I have got it. I can bring it and lay it on the
table.

Y oY RiE: WR,3770 I3 o1fiNes geae &) wrat # gl Aifew el © f et
TR 3 BT & ol .......(ALM).....

o STGUTIF: ST9 ATTHT < ST T MY 59 TR I, TR SHh! gl ST |
AT ST, 31T 1T | 3R T H SMTUH! UTST BT AHIT G B ST AT 319 &7 B |

3} IS IATE: ITAHTIRT HEIGT,H 70 dIge W I B I8 §,H IR dise
ESEISEEEAER Y
it IuHTIT: §97 $9 el {6 3177 dige U= 91d 81 PR Iz 81 WR A9 Ao 7d

it enfee fifdwt: v, afearsl & amm a1 dee w1 @1y, T8 ¥ o 9gd
I BT |

100 ,000000000.00;0000000~ 00000000 DDDD“DDDDDDDD ;DDDD~DDD[|D aooooooo DD[II]-

off STGUTIF: 7 319 T8 B 7 |

sft YW 3T SUMHIRT HEIG, U8 Sl i SoRT oI AT 7,5 H
FET b H ol ol St o1 R et & forg et 21 gan g | <ifht Sl S ol gabT 2
I U7 AR 0T AT &b IR H AT B & oI [a & A U W BT | AT
o 9 faRe o1 waret onft T, 98 519 S q9 S, TE © | 31 W7 AT T ®
b 3o Afd TRT B aRI B | ST HBISd, S AT T & 31=Id YaRIeiei
BIT 2, YaRIAIGCRI BT 8 MR c 74l §S © | I8 <o ®I A< fhdAa] AT 8,9l e |
S anafREST 1 SHUeex 9471 faT 2,911 8% AR & 8- WX, &M IR SIaR Sd! 31
EaSINGEA LIRS

Y 3R R g9 A B

#} IS IVAT: I8 Al & | dAfbT I8 Sl VG Y 8l T 8 3R IAD
HROT G Tel] TR T8 A SR b I BT 9916 BYb BIS I, ARBR DI HET
&+ P qoIY 918 H Sl @A $9P ST g1 8T ST AT SHUde 99 8, 39d] AT SITe]
BI SITYET 3R WRBR BT BH 81 SIYI | SUFHIY ARG, T8 FqaTdd $feT¢ 317aT 8 f
WW@W@W@W%W@@H@W%WWWW
T | AT | SUHIIRT He1Sd, 984 [4a1e &, 4FS] S8, BRI S8 $HD! <R A
TS B TS B, P8l R FIRST T8l B | R TR 9 afdd T # Rt 781 8, Rpas
fray ®F SO 3R B9 o, BIF S, BIF STHT BRIV, B BICHR o S AR
RT3} BT b YbR W streamline B B MATIHAT § | STFUYRT HBISY, AT 59
Al ST & 3fER YR g AP T99 SR MR IHP BRI &9 AN R F T
YRERI 93 ®I 3R 98 SRALS IR S BLAR ATIR B 3R AR AN BT IR B
T BT |

STAYYRY AEley, sl 3)7 fdee 2 o 9fdw SoF & 9w 9 @rs ffead
RIIRAT DI AT <, TTP T8 IR II Tefl TR AR I8T IR G99+ dTell <914, 1 a8
T BT b |

T[] Transliteration in Urdu Script.
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SUFHTIRT AE 16, H GO a1 SRl Raavist & Aol § Hel aredl § | 89 dT8d © [ a2
F GO H SR Bl AIRY 2T 81,18 <o AN B dTell 991 Ta1 | H U q1a |afdd S &
He § I BT ST § | 3TToThdl S Aol <o | BIdT 2,34 F 98 | ST S
B1,37R B8 HEIH Pl ¢ad Q1 2,01 Yol Cadd MMBIR TAR TR TR AR MR a0 b
3Tl BE HEM H W I #EN B S ST BRI &1 | 3R AD FUR I A B
ARt &,d1 a8 ud Hedl © P 37 U=ig aRg < |1,U7d g 89 918 ¥ WR <41,59
TR B UiFe o & T & | 3FR YT &9-HTE 97 8,39 BIS 39 TR & Hfdeq
URET 7 81 STV $HP 77 AMIR] AL SR TS | 3MTD! 39 BRI Bl I8 Bl
TSI o ST SR F1aT &, 31 81 ST orT ST, TS a1 3 Cari el | 1 ST |

HEAT AT fF I F 37ER TH THY S FIRAT I 2,501 SHMID g9 3777 2,99 g9
&1 9 WEURT 991 A18d 8, B9 IR o fIeidy 399 91 6! axadh! 3G a8 8, 3MIh
T B S HYAT AR 2, IRISTIRT BT GR BT ATE TR U FISTaTe1 BT &H BT ST
e &, fhal & ufd g8 WEgfd Wad §U 89 Udsels SR THUlels 9ikE ®I Sff
JIRTS! < 2,74 SeRAT A 2 8, 98! STRAl &7 99 fham & forg WY geie fohar s
Y | fHam™ o7 ) S UhR | FaRie! <7 & oy S 991 faR &= anfae, o ey
SIS Bl AGT-BRIS OUIT < 8,89 T fIaR B Bl......(@GLH). ...

st 3R g S A0 el @ 2 j2 B, 39 € el 1 IR |

St AW AT S ARE W A & fow Y, 59 <91 B ar1gran B, ™
3T UST BXb 9 S P WAl BRIS AN B GHT ST © R S BH F HHF Wd Y= 3797
TSI T2 BT AR BIAT 2, 0D FEIAT B & folg 3Muast [k & dTel Gol I8
ey, 7 fh Haa THsoTS IR THUIOTS AT IThT F SSRSTRE & U BT a1y |
fopamt bferg Y 3muehT =i fISTNY & dTet Wi A1y , ST Wi 9911 =1fRy 3R Aioral
Pl ISR 71 & oI HIH ISMT ALY | 381 TGl & A1, H S B Mqdh A Jlell
2,3 Sigd e g1 & folq et AoieR {3, 59e fog s1ueT 984 -98d 9-9a1g |

SHRIMATI PREMA CARIAPPA (Karnataka): Mr. Deputy Chairman, Sir, I thank you
for giving me an opportunity to speak. Sir, I rise to support the Supplementary Demands for
Grants presented by the hon. Finance Minister. Sir, while supporting, I would like to give
some suggestions for the consideration of our hon. Finance Minister. Sir, the achievements
of our UPA Government are outstanding. So far as the direct tax collections are concerned,
it has recorded a growth of over 43.9 per cent from 1st April to I5th November, 2007. The
net tax collections stood at Rs. 1,40,373 crores. I am happy to note that the Income-Tax
Department has already issued over 30 lakh refunds in the first seven months of this fiscal
involving a total amount of Rs. 18448 crores as on 2nd November, 2007. India's export
increased by 19 per cent. All these are indicators for the higher economic growth. Sir, as has
been stated, the GDP is nearly 10 per cent but in the agricultural sector we are not getting the
desired results. As you know, Sir, 70 per cent of our population lives in the rural areas. We
can upgrade the rural sector, particularly the agricultural sector by introducing certain
measures. For example, agricultural products are all perishable but, we do not have the
required infrastructure to preserve these perishable items. So, we need to have cold storage
facilities in all the districts and villages which we do not have now. Sir, nearly, 30 per cent of
the total products we get from the growers are destroyed everyday. It is only because of lack
of infrastructure, like preservation facilities. We should have our own refrigerated containers.
Regarding the agricultural products that we are producing, time has come that we need to
have value-added products from fruits and vegetables. We can have a plenty of value-added
products from them. There is every possibility of export of these items if we can extend
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some help and cooperation to these manufacturing units, so that they can do very well and
grab the global market.

Sir, under the Indira Awas Yojna, the unit cost of a dwelling unit has gone up due to
increase in the price of raw material like cement, steel, etc. Therefore, I request the Government
to increase the Budget accordingly.

Sir, the NREG Programme should be implemented throughout the country. I request the
list of works under the NREG Programme be increased. I also request that the duration
should be extended. Uner the NREG Scheme, if any donor wants to give financial assistance
for creating permanent infrastructure like school buildings, Anganwadi buildings, roads,
drains, etc., it should be welcomed. I support such kind of a thing.

We are spending a lot of money on health under the National Rural Health Mission. We
should also create permanent infrastructure like PHC, Sub-Centres, so that in case of
emergency the villagers have accessibility to such centres.

The rural sector gets facilities through rural banks. But the actual position of the rural
banks is not up to the mark. The rural banks are not getting any facilities if you. compare
them with the nationalised banks. While they are making all the demands, nothing has so far
been done. So, I would request the hon. Minister of Finance that the problems being faced
by Grameena Banks for years together be looked into and solved.

It is a matter of serious concern that, as per the reports, farmers are committing suicides
at regular intervals in most parts of the country, particularly my State, Karnataka and Andhra
Pradesh due to indebtedness, loss of crops, due to severe floods and drought.

Sir, our GDP growth is good. The achievements of our service sector and engineering
sectors are remarkably good. I would like to congratulate the hon. Finance Minister for this.

With these few words, I would like to thank you once again for giving me a opportunity
to speak on the Appropriation Bill. Thank you.

[THE VICE-CHAIRMAN (PROE P.J. KURIEN) in the Chair]

£ FoIEoT FARI SR Tew): STAHTEIE HBIGd, Sl I AilHe] TS, Reb Aga
AT U2 B TS BN Y 5 A A GA IR U B TS B | IS A AT A 8| AT b TRBR
T 1ol 3R W TR W AT FATT & @R S o7 TR G 8,3MRIR 7 T91RY
H, 39 BT PR b AN H R B & AR AT &I &2 S AT aTell W 2, JT ST 31 dredl
e 8,3 aR H ITP] B €fte T8I ¥e< & | 37 go7e Bl Agferd 3R e a-i 1 a1
ST AT, ST U1 e BRel &1 31 AR WRPR Pl IR-AR $9 YR Bl A7 DI oAbR
HET P qHeT 371 U & | H 1 391 BRI Ug IeT o | fo WAl S 9 @t {5 g
JaReEr wd B ,F® U W M TY,RaS dRU g daiferefes He 9 I8 i @4
HRA B AR o TS 3 B 1 I uREr FRU W 77 S auReEr HRl #Y =4t
HR g ot 731 Sft 7 9 {6 U 1 e 91 HRUT I8 © b YUl Jaex § Hahe o
AT 3R HHT 3T P HRUT HUYIT SIR b Jblael G 11 I 3 AT | IF =1 BT 1T
DR & ol B4 U B ST DT TSI, ST &1 Ta1, 3! Sl &1 IRAC 3T h1SC IR BT
far, e I IR 7 I (R °1¢ 31 FisIgs (61 8,3 e &l 8,1 iR
THM YHR BI R IR Agerddd &1 8 | U Al I8 PRI AT 3R GIRT B[ Y8 FAT]
5 Ui 3R vl & FIRTER IR | S M §¢ U, 396 U IRBR Bl 9ivs IRT
HRAT TST | F1US b AT I S el DUl 8,57 dal DUl Bl 9 Ui SR A7 T Al
PRIS WAY & PG Sl Pe &l 715, T8 Yo 9gd 99! e dl b R 4 8 | J 91 I8 © b
RS0 WRER] $ S G ¢ MY, ITDb BRI ST THH ASTATY 1,3 AT Pl GRT HRA P
forg +ff &9 U= BT e B U | vauIc & I
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H SR I AT8d § b MY I 1T Sl 9 2,31 IqD] (A2l BN Al Ul Fei fb
AR <% BT SN R a9 &, 3 Bl 18d o7 H I8 W9 fBA1 A1 8 | 3R M9 §AR Py
831,81 SENN & IR J A< A1 81 SHD BT A I8 B W (g1 TA7 8 | MR Sff 7
31 1 Pel fob BART FigaRT HT Il HATAT 81 X818 ISP ol ol 84 [axdTs IS 78
2,399 9% STAdhdT 8 f6 AR I8t & S ARG &,fFae €98 qse dn 8,398
oo <2 SR el gefiufcral & ufty SareT /A w9 SIiqaR &l © 1 931 918 © fb
ST e H A1 SRR 8 Sft 71 Uoh weR1gT BUHl & aR H FaTel ST AT | $HhT BRI
[T FHIT ® | A fa) H=01 Sff 51 Srarg f&an & <fh a8 deern aig ey &
A AR 2,59fo 39 R fIaR 78 81 961 € | 39 T6R IR G & RIS
AV & PRI BT AT BT TS ShR YT &l S W&l & | BRI U] B A&, 1 Sl
geg St = 9T fb 39 d< BT 2et 3 Aid| <ot &1 Sil Aifes fiyen 8,98 Arefl, dfea,ard
BIe 1ol 3R ST UTelk & IR | AT | g1 3741 @R (el S g9R iy 741 it €, 3%
T et wIferep Pl TSt H3h ST ST <+ BT URTd (BT & | &7 Gbdl $TIY
HIfP I G1CT 8 | §72 ] Afeid] & °1C BI 984 ol 8,98, T [hami & =1 H
faegrer forar 781 8 | TR u<w | 1 fAi &7 3,000 HRIS WU FHRIT 8 MR SHS IR
H I B AR BI g4 ¢ 3R IS B PR 1 A1 SFa! a1 21 721 2, Fifs 98 a1 77
2 AU Tp] H, 7 G HIAT H, 7T & 3Tq STkl § 73 & I BT GPe g8 H | g1
P AT I8 U1 301 AARIB! IR Al U= @ {Har ST RE1 & | 981 & fpami & ame S
Hdhe B,890! BIg ol SR U & ARGR Bl 981 & | AR, 341 & A1 8 91 H I8
Y SIRIY ST 918 § o aga AT AISTIa1T 1 Sl 447 s ARBR 4 ST 8,3 A3
®I 47 Wt STep TP A U<l B ISR W9 B W8] © IT 6] DR I8l & A1 39 U Pl I
HaI H divert B I81 2,591 Al ST BT A1, 50! Al glen g Afeq, geT 4t aieror
BIFT 11T | 89 i1 U1 Sl &, ST 99G 9 U1 B1R STl 8 3R I U™ Bl AIJcarad Hal
1 FARIE] AT IHR H 7&1 H @ a1 91,1 I8 9gd & g1 uTg A € 3R v i 7 |
AT $HB] R BT g=Tor™ Wl 8191 912V |

IR, BT UG Il 3R SISl &l a1 Hel 15 | 594 o<t #3i1 Sif gofiafri &1 a1
T2} B | 4 TR Sirel A1 fham SioTel & 91d BRd & | fpar fohd=m Siotet sdre
FRATR ? I 31T Sl AIeR &) Frafa 2,3 Sistel &) aS1-9< aoloeh) mieai & 2 |
3NTST TS AT SIvTal IR SITET Wd B E © | 31T < & <X fAsTell &l 98 BT 2, fasten
DI AMYRT gRF 2T BT SR | 3Ty SIveR ¥ fasTell @ 8l 8 | SMRex $IF Fardl § ?
R TR 3MSH TATaT 2, fhar gerrar 8 2 3y 398 W) 93 Mefdl BT SI1eT XEd oo
2,181 BT I T IYHIGe TRIG JTEH! B, AL I & TeH! B, et e el g8 &
3R 3T 99 i 2 fhd= 7 | TRIAIE & IR H,UgTe 3R SisTel & IR | 3R Iod G RY
P 3T ST YT 2 XB 8,99 IR H qh! Sl AT 8,98 ifa S g 1 a8 Ay o &
TRI9 A & favog S © |

HIIAR,31 Y81 GaTd HY & IR 4,11 59 a1 731 € b Y & &3 o g it
391 T 32 2,9 1 31T BT 11 311 & i < 2 8, ATAINID MR IR A MemRa
41 IS & BrIade & oy Iy e gRer AR & siavid SR R iy & forg
TS AT & Aderd I1fIRh By AT AT & Sfiid | /e, i 39 e §
PHEAT AT P 31T P &1 i1 FRURT 2,39F IR 4 I8 badl 49 =1 781 2,390 & e
T PN I51S 2,35 2, TeeadR 2,3rfeme 8,94 saa! formr o 8 3ik WRaR 7 1t
BB FTerd IR 19 o1 STarg 2 |11 Y dradfa IS &l S Ui 90R 2,39 UHE 9
H I BT A1 8 b WH B SN 4 9RkIerd e &% 2,39d! Ul 984 8 Bied M
2,/ 10dT deauig A1 & SR BN B S e <R oA, a8 Ao 53,91 de
UT,I e A A A W B 8 |10 4 Ty ASHT H AT e T Tl bR 41g | 11 4
TR IS | AT WG A 80P I8 I81 e M & | TARI aRB Al Bl J§ Al
FHET & {5 19 9% Wt &) RQe™ a3 4 gfierg & w9 781 el 8,7 O Sy arvax
BN, SN &5 # e 9¢7 3R 7 21 AT &3] & SHRg IR § SIS [Abr N Rifd
9 RO FEN S 8,89 SR H 999 91 SR Jg! el AT & & S &= 7 S
| goil a9 8,98 gear 1 W81 8,39d] ScuIe &l gedl off ]81 8,911 Sl
2, 3BT P &AHel IR " 11 & 8,81 BT el WA BT ST RBT § |
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SITEROTY WA Sl J81 UR 90 §U 8,3701 U] AT Bl RUlS # Al 3 41 Pl BT &
o 519 I fH<aT BT HF F B YT ARTT BT 50 TiIerd BrIal Te fHeldl 8,99 db a8
=TT Wl TET BT | 3T S 2P AT 60% & A S fpar 2,9 AorgRy 3 Wl
B 21 31T DIy fHA Wil HRAT F21 aredT &, [a9vex 98 Nl & I & 8,98 Wd &
PR ST T 81 T8, difh 3R 39 fhd URIR &7 ®is Al §b § gus™l 2,1
I8 SATET 98X & | fhAM & abrdel S9! RART Su1eT 216l & | 5781 W Wil o (RAfT a8
B1,T8T IR AT U1 § 72 8,4 Hadt S & g H SIRT & 91 2 | §AST ol T 81T
T goal BN b B 4R Ayt <l 78, Bicargor R AfyS] €1 78, 97R 39 Aleqs! &
BRI B ST R ? 39 A< BT BrIe] fhva &l T8 fIadT | g9 BrIeT I3 AN &l
feTd & U1 PRETER B firetdr 8, 8Tdife 74 b ST &l 81ar e |

A, TR fRIRT I8 2 1 b A1 B 1 Scure 9w, gl 3R 84K 37Tdre ] 39
IR A 9¢ 81 5,39 d6<11 gs ARG Bl 89 Y1 IRE A IS 81 < UTgd | 3Aidbs MY 2fh
AT B H FTS Bl R STl & 39 Suderdl H FRaR RRmEc o1 <&l 2 | 39T
BRI R §? SHHT SR IE © {5 fI%a 9 iR msvay & fFrder w &9 91 Ao 997 ©
3R I & SIIER a7 HATeT BT AT B &, IADT <ol I8 811 & b S TG 2,9
TG B ST 8 &, b 2,d YfAEE 81 off 328 §1 519 Well B 4 BRIGT &1 T8 89
D! IATGHAT g &1 o1, D3] U el T1,3MMIH &qar IHD! Jee Rl 7el,dl
ST AT BT 2 Ao I8 B1T 6 S TS WIS Bx @1 | W fawd gl | 3T S
feets fefgerem Rived 2,98 11 fiepdl &% 81 71 & | ®% U9l & IR 4 WY I8 a1
Pl TS ¢ b Ny Red A, =1 R S 3FTS 11l 8,98 TRIa) § g & golv
Hifdpe o gl ST & | AT § AT Fell Sl 87 39 W U IS 83 © 3R SHD JJAR
T 1A Bl s © 23% B BRI Sl IR BIGDH 5,34 STPI Yoil BT dhadl 12% FTHT
2l e 5,30 ¥ $eH-$Hed IR IGH (ol IR 4 & | S9foY 980 9 Sl ghMaR
2,3 37 Y ool IoT B TSI T | 3R I Toel ISTH,SH 1 A1 IS¢ YRI A8 A JATHT e
T 3R ST TSI I8 BT b ABEART SR BIC GHIGRI b AT b & fdbeq ga
% a8 g 1 Yol IR | 9T & | 3 Gol IR H el 11, IGD] AT 961 el
QIfp TS b G dG 1Y .......(GHTH)....

ITAHTEIE. IS PRIT): KR i, dearefs BITT |

£ g1 foramY: G ST <iioT YET BN fob STTST 1 Sil horeuer &, ST W
2,98 FReR gt SIealt | 3R &9 I9a Yford I 9 a1 W af fRafa aga €
TIHT B | 3R el | ST SR H GIfted SMERT &1 HHY 81 ST, Il &T 40-50
AT B H IR B Y 8,9 Il HAid B dR% oI 81 2 8, 98 It & 1 AT 227 31
qrel I W Sl g2d UST BF,SFR d W HUIN0T & RIGR B A1 A dTel F9F 5 &H Hl
i UeT B 2 S gRT ¥ TR & IR BT A7 SR 2 39 91 bl BT b 8l

IUAUTEAL (. U1 PRI ) : IS Peefs DI |

2 gorEoT frarY: eme fa<y w30 S H g8 Hdaaeiierdn ar ARSIt 7 8 | fa
IR H ST G SR 9183 o9 8,941 | g8 S AW &1 g8 FHSI ofd TRBR
Sl ATSTY Bl &1, 8RR 1 1 0 SAr&fed R AU, S & gl U= <97 THG I AR S
RIS ] Brg-Hpls A I gaaR 37U FTel auR DR 8T 8,39 Uicl = I7eh 7 | 741

IR THEIY[I 2 |

# g8l Sl &b 1, faRTY 1 R, B S BE1 11 © S Al T 3 I8 gk
Bl TIT 8, 3ATY H U1 1 <h PRl Y AR BRI § | Ig-agd gIas |

2 3R RiE: IR, 0P A S | TR, AT S JOrquT ey it = 7o ARG
Fhed 3 dield §U AR 1 H Seoid T 7 {3 WRelse dut & ga d1et #,d5id du &
AT | H9 P IR F&q § U3 SSRIT 8 P 3776 $UR BRIe! wIY gHRT 2 | fag @z s v
IR-IR IE AHAT IBTT 9T TR & B! TS LA T & foh T8 Ao =imareryy # wifdd
2,59l B e [T ST FhdT | 1,8 AT =TTl H &9 O offad < | 7 i<
HAT ST BT g7 AR BRAT G AR S & [ 8 a9 SHFER, Igd A 3R
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ggd orew faxt #A1 8,alfd fa< #30 a9 & ugel 98 39 bUl § SIgRacR I8 b
2,3afoy I8 99 & Ra # 25 98 39 99T Y59 B IGA N .......(FAUM).... T IS
PN, A AR GO W PN | ... (HGHH).....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No; no; Okay. ...(Interruptions)...
That's okay. Shri Mohammed Amin.

it Argwe 3t (FfeE drer): SuwwTEge St H $9 91a & fofg 39 &7 gfehan
YT PR IS E b 3T = eI Aler] bl HIpT [T |

WRBR B Td Al U B ST6%a BNl a8 de A A, T8 Tep RarsT €, el g4
HIh IR 39 914 R &7 I B SR 2 6 L.9L.Q. B e |ie 3 aut 9 &1 IR I8 ¥
3R 39 WRBR B aruel) qiféat ¥ wweie § 8 7, Afh 99 9Hd &1 U 91 § 3R a'
& P A 9T |« B e 9T GEAR & 91, kT - B 9 9 url
AT, eIl 37 |16 3 gl 1 R fobar Se 1 J8] a1 (bl b S W1 &1 984 8 o3
&1 implement B3TT 8,1 378H 3% ©,d ToRGTS [y 11 ¥z 21 IR, H 9 Hae d Sl a1
HEAT 181 §, 8 I8 © (b 3iaTol 991 IR 98 WG 78] 6,3 b o faed § IR Y
A I R, IE 93,59 DI 914 2 | [EGRIH 3 AoigR 3iR fhd-3 31 d9d U4 & bl
BT 3R J8R gs Al Job ARaD] BT AR IR $TH1 5 98 AT, 577! JAIad 9¢ T8
1 <=1 < R | A7 31T AT 1 RET § 2 S-S THM a1l R AR PR & 918 Sl
ST el WM 311 I8T 2,8 I8 © & 39 ARl &l gTeid @vE gs © | fegeam
U Qep T WY T8 el ST I8 dicl Bl ATe 3 gu1 H 3TTSIa ] &b d1a A TS b, ISl Dbl
FHI Tl § 2 T8 B N T 9} 2,98 A 98! Fell o1 W& B 3R o §l I8 39
DT IR U TS © [ o Bl N1l JMaTE] 1 ach USHR WHT T8 Tl | 9gd @l a1 3
2 | f72 U o<h ) @ 181 e 2,59ty {6 U 21 © | fhaml & gageh &t a1
AR AN BT ATH & 3R YaPefl R arell Bl A1e1e 99 3§ ARl b Ugd Sl © | 97 I8
IHATS a1 1 8 2 B B R ISTHR deiil ? BH g1 Bl a1 He fawmdd ? fegeas
B A IR R I 8T 8 &l ARGT A AU ST < <<l 81 Bel-Pel JFdRI H VT
Rure i el 8 6 QX IRaR 7 Ua |1 ST&R Wi A1 98 IR off | R WRBR B4
I TR €T Sl 2T 91 oI § o S 0% goie T 87 9% U 2§ o fear @
I B BAA DI B el el & | STPT Bl gl ST & 3R 5 d ol H g ST
8,151 & AR KT 9 81 I 841 37U ST SR, AT IR, G A B sl
2198 1 BT © | 3141 el 81 I8f a1 81 X! 2l fh Rgwam o P 8fd g 31 ISR ag)
2, e PRURTA 3HTH SfEAT 98 HIagR¥c Tel &R Uil & | Fi T8l PR urll 872
FifH AFHH I U89 B9 &1 GRGR [BAMT DI S HIFT Sl 8, 30D S DI IR
TE qIER | g HIAR & | T8 RIT AT 8,31 Uil & ? I uiferd] bl &l s 3 781
et 1 g e T aeA @R |

ST & 3SR gaf TG, TY I 241 gaef Q|

HY $ g8l X1 8,78 9ad I8! Al WRBR Bl qiferd |

A5, ifordl T8l Us &1 8,378 31T I TN &l Iz | H3i1 1T I8f dodx
G TR G R STaTd 3 M -HIe a1l PReb ael SR §1 d FHI i uT dl 81 &1
ST

3t enfe Rifewt: Sif Sae, et e, T RIS T AIgFIE | ...... (). ...

i HigHE 3P S ATl & a8 , 514 WRBR Bl Hare g1 Sl Sg, ST
& AR ATAD] SIS BT TS | I8 ST, S 5 (341 H SR WM-WT IR $B g
T 2,3 W T 2,98 frel 3T TE S, R AR 7 9 R wifafial § $v
FID [T 8,71 [ o DI $B BRI BT 2, U4 ATH T81 BT | IHDT ISl ]
BT |

T[ ]Transliteration in Urdu Script.
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HEIGY, ORI a1 H I8 HE1 A18dl § (5 B 781 ST b 59 Job H Plet & B UETS
ST 83T & | 39 BIcl & P HATTd DI AN 87 ISP AgSICIC aT 87 ITh U bl
BT & STHT 3T 2 d AT 7 H ¢ 11 S AR IR-BIA! 68T HRP I U1 SHT Bl &
| 371 T b ST e T € 1 d Sepl Uehs d ol ot SRy el gU iR gaifery S oy
) T DI g2 TE1 T | G AN ST 2 BTl g IReTel DM BT B BR 8] &
3R 7 <1 A I8 BT B, T8 < Bl ARD el BRI, ATE AT A1 (AR ®lS o |
Y8l P PB Il JATSThel T ST 8 6,8 d9 3B a1 8,7 19 I 98 T < B 37T
2,399 3P $O SHWRYN el € A1 Tel,97ed el | I & Sl dRad! g8 2,994
3TTST T8 AT A TIBR ol ST 8T & | AT I &b gel & qIe 7 ART ARG G
AT ST BT 8 3R D! Sl SHIAIbH TN 8,51 AN HRYFRTT P ATAB &, d 4T AT
2 = IRTD! PR IBT © | T T9T8 & [ T ARGD] BR AT, T4 I8 BAR I8 ATSIS

HEIGY, I8l 9T Bl TET 8 b PR a9 SR ¥ TF § SfS geKil defl S REl
2, T § oS HolgRI & 7 dl B It e 8,7 Sd o1 & el B Pls 88 &
3R 71 81 ReRRde & a1 AT RIagRET BT HIg ST & | S8R HIF S 709 § OIS
ST | PIs I I e <L, T BT Bls oS I gallch | Sff 78| Ghdll &, IqD]
R T2 2 | WA TAS OIS BT 9T BIIEL,STE1 7AoIgRl H1 2Nl iR 9¢ 9?2 fegeas #
Sl leR STST 9 §Y &, UR 3FIcI-GRE el 81 X861 2,%e| e 8] Y8l § | ITd! BHTS B
e NIfIST e # BICHR STHI B fofdT ST 8, offdh] RERRAT & Hidh U ITh] 98 U1
firerar T2t 2,3y} e 81 2 | 519 dF 9 BM B & D I8l 8, P Bl
Fhdl,dlel 8T FhdT,Tel 8] obdl,dl ReRRAC BT <8 377dT 8 3R 99 9th S9 3R
GTefl 8121 TR ST g ol Ryar g A & g8 1 BRa? Yg §9R forg S(9aT ol a1 81
2 | SHB] B WA ? HAOIGRI B BTerd 3R AT <3, A1 U 8”1 (peran 8, fbami &
BTeTd S 1 U 31R 8T Fdherdl 3,9 <27 H HETS 1 BTeld 7R 319 I3, dl ART v1g
% 81 579 D] TGN BT PIg IR TSR 8] AT 8 | PIg AHER IR 81 AR, DS R
EENEEIEIRNETIISIAERISEEAS INCISIUE

2 I T R{8: o |18e, 3R A9 qe1 SOIeid & ol H U AR GAT g | FHAT
& ER H I $¥ 9g gs ST Favell ST 3R TaTai &1 |
SNERCEICERNRGIERNEIR
A TS TSD| W U1g [El B! |

St Aiewe apfie: o) BT IR Udh WE | retail estates b HRITR &b IR H BT |
TR PRI ART 399 o1 Y &, alfdh o1 TIoft F FDI 99 99 38T 2,399 d 9R Al §61R”
B SITUAT | e $TebT ATHAT BT HEl Sy ?

Unorganised Sector & W B1,IE I AXPR Bl HieH %,proportion 93 WIAa!
KR Azw\',l'l'l—“ﬁ 100 W T 993 unorganised sector bl %,ﬁl:l%ﬁ %K’ 3ol ddb %w 4
Bl BT T8l I1 IR T2 Bl IRED! & &1 fBY 1 I8 1 §9 AOIGRI o 8 3FRA DI IX
g 3 TTgdh o1, [ 4 FRIe Al 7 fawa foram siRk wv,3maes SIRY # wed &1 a8
AT AT8< § b Budget session & HIb UR ATG] HolgR UISATHE & AT HSIERT BR
o forg MU, & AN BT I8 gar & foIy f% 39 IRBR 7 Unorganised sector @1
ARG, FHIRI AR ATS b T TE1,EHR 1T PIg BT TS A &1 81 |

IRER ST B & & inflation T T&T B, inflation T FHRIT IR | 3R inflation
PTXC HH B AT HEITS RIT 9l 872 RIITId § IR -STaexi &l et argument Teldl &
JMUHT I A AT BT 81T AT T SMYDT TS SI,3FR MYBT a1 & B4 q8] 81T
S-S ¥ T8 BT Tl aTell Iai 8l
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B Py IE Pg ¥eT 2 fb o 3k 9,9 ik SareT 3R 81 10 3R o TR 9,9 3R S1eT
TR 81 7Y | fRgIT 19 TSI G311 AT, A1 BRISURT AT Bl Arare foperil off 3R 311 98
qIETE Bl db il TS 87 IS HH & 9 500 BRI WU AT, TRaT BRIe Wi
P Hiferd faselt = 81 7S B

2 HI Tt oot st O T Tl 3T, 379 ST BT STEATT R |

2} AigwIe SFI: 31g Y ST MY 8-S el STer,3RaTl,ard g ERT a7, ROl
5, ATSY A, 7 olTel, b IS T, I=ISIT, fha I Ra1¢ el | I8! AT 39 Hodb
B YT H o G 83IR ARBR THI < I8! & | 7 UK Sal11 A1l 81 TS & [ WRPR
ST TOIRRIETST Tl Bx Al |

2 TH. Q0.3 AT TT: 3P A8 e, Y AR AT DIABI &b 14 U, s b 4

9gd dl Sicaarar,aardardT. ...
£t 3rR Rig: &1fret sraTet |
it H AT e SRedTeT |
1 TN, U ITEATferdT: &1,39 |aahT 14 31T |

it AiETIE SFN: B SATGT o1 319 ST 85 @l & g | | 31T ST -9gaT
STeT Bl
| 93 W&l 2,Re! 9ot W ERl § Wis-91S 9¢ TS 2 | S B TAT H 9 ART-ART
fhRaT & | U ST | AT HIAdhld 3R S ST & | DIcTdTdl H O 314! T AT STz 2
| foBR W, SR U9 0,378 W, T SFTE A Pldidbial § ol oI X8 & 3R S TN 81 31
H Qo S8 W TERI SIS ST BT 8P AGD] 8 | offh1,9aTel I8 © & oFR i # 371 Ioft
el STQ 1 4 S T8 Bl BISHR, O8] S= ST fordl 8,58 S8 el Sied | Rary
IfEgHT §9TeT 3R Rl b QR fEgRIT H A S8 land reform =TT §31T &, land reform
Eﬁmﬂ“ﬂaﬁgﬂﬁmaﬁ?ma—%b%ic land reform ﬁm,wwzﬁﬁ
fHrerft,amy drg BIRMT T, gedh H Ta §9 W MY 311 1 g Ui | ufe) et
foraTer 3 ammuep] < Webdll g b a2 83 BIa] TRIG ART ST & ATferd &, 17 el U
SNT 2RTeh ITRT SITRT STHIA © | QT proportion 31 781 AT $ei 3R © AT 7] | 519 Ih
IE Tl TE1 AT, T TH TG DY SHITH! H axad! Ta] 81 |

TH AT §Tt § S8 8 ggl 8% ATel Wial & AT eI H 37 ST I TR-ER H
DT BR b [T, 37T ST T da 81 TAT,&I(P land reform BIF BI asTs A idi H g8
P & PRITR G Y 8 3R I TE1 AU Ioi —IST FAN 21 37 Sl AR A I ART
2,393 BRI H B I dTal 18] e 8,30R e 8,d1 4 ded 8fd 89 2,000 B9
AT 1, d9 BT BN IRAT T2] BRI | U ATed = g7 Rraraa WY &) {5 amg A o
WRBR T&T 8, AfB §H B B ITeAT MEHT o] (HerdT & | AT §F ST Bal foh HTH B
qrel A1, TR & HR TBT M &, I9D! RIS BT gl g8l 81 TRIT 8, 34A(TY I el
TET 3T 21 3T SR AU TR H AU G| Bl HEE BRAT T8 8,41 Ga a1 Aol fordn
PINTT, AP TRBR BT IIY 9d SN, RS <97 § o9 aRadd e, s9 [ &
TS UST BRI | 3T # AT I8 W91 R8T § 6 WRPR & Ui 31 1 S Tel Bl ath
2,37 ¢ @l F 3fEX IR T FERA W WK &1 < AR F& B SAY

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, conclude. 37 3ITd HTG HIfY |

it AERIE 3Ff: WRBR $9F [Ty $© ¥ IaIY, T2l dl $¢ A1l & 915 g-1ai 4 I
ST & {pRAT qaTel T STaTd 81 < YT, I8 3l Hel o

THE VICE-CHAIRMAN (PROR P.J KURIEN): Thank you for adhering to time. Now,
Shri C. Perumal. .
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SHRI TAPAN KUMAR SEN (West Bengal): Sir, it was his maiden speech.
SHRI S.S. AHLUWALIA: It was his maiden speech for this term only.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): But, then, he has taken full time of his
Party. Mr. Amin, have you completed your speech?

SHRI MOHAMMED AMIN: Yes, Sir.
THE VICE--ChAIRMAN (PROF. P.J. KURIEN): Now, Shri C. Perumal to speak in Tamil.
SHRI C. PERUMAL (Tamil Nadu)

Hon'ble Chairman Sir, I would like to thank you for having provided me with an opportunity
to speak on Appropriation Bill, 2007. .

Ours is an agricultural country with six lakhs villages. Agriculture alone is the livelihood
for nearly 70 percent of our population. The Government may claim that enough of funds
have been earmarked for growth of agriculure. But the results are not enthusing. There is
agriculural crisis due to the improper implementation of schemes and mismanaging of
allocated funds for this sector.

For example, the Central Government introduced the massive water shed development
programme aiming at conservation of water bodies and soil resources. But it is largely
observed that the water shed development programme has failed becauses of poor
implementation at the ground level. Hence, I urge upon the Government to achieve agriculture
growth with appropriate techniques andtethnology.

If we take Irrigation for agriculture, it is wanting in many ways, depandence on monsoon
and inadequate irrigation facilities hamper agriculture. Only about 40 percent of land under
cultivation is irrigated. During 1992-2004 the Central Government had allotted nearly
Rs.99,610 crore for 210 major and medium irrigation projects. What had happened is to the
contrary. The cultivable land covered across the country went down from 17.79 million
hectors to 14.16 hectors. Now the Task Force on Irrigation set up by the Government has
said that Rs. 1.66 lakh crore would be required annually for irrigation under the Eleventh
Five Year Plan. Though the Government has spend large sums towards irrigation, proper
maintenance of existing canals and dams are not there.

The State Governments are over-exploiting the rivers by constructing a number of dams,
refusing to provide sufficient water to the riparian states and resorting to inter-state water
disputes. The Government must take enough care in recharging the ground water level in all
areas. If the State Governments check and control the flow of rivers with monopolistic attitude,
the Union Government cannot check the deterioration of irrigation systems in our country.
Hence I request the Government to include Water in the central list to avoide inter-state
water sharing disputes.

At this juncture, I would like to say that our rivers were free when our country was not a
free country. But now, in our free Nation the rivers are like slaves of states and are no more
free. This is an ironical situation in our independent India at present.

Let us have look at what is happening in Education sector. I would like to urge upon the
Government to increase the volume of education loan for the students. Due to stringent rules
and regulations followed by the Banking Sector, currently only three percent of such students

*The speech was originally delivered in Tamil.
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applying for loans are getting Education loan. Whereas the numbers of students who get
education loan in ail of the Developed countries is approximately 80 percent. So I request
the Hon'ble Finance Minister to take necessary efforts to provide education loan to all the
students or atleast 50% of the students applying for educational loans to pursue higher studies
and professional courses. Banks are denying Education loans to the students from Teacher
Training Institutes and B.Ed Colleges. Teacher Training Education has also become costly
now. They have to pay higher fees and even capitation fees, hence Teacher Training students
must also be given education loan through Banks.

The Central Government earmarks less than 0.5 per of our GDP every year for higher
education. Now the Central Government allocate Rs. 91,000 crore for education. I request
the Government to increase the allocation for education to Rs. one lakh crore every year.
The Government must give more attention to education, because illiteracy is the main cause
for the increased level of poverty.

As far as the Health sector is concerned, I am very much disappointed with the
Government's poor implementation of Health programmes. According to the recent National
Rural Health Mission Report, nearly 8 percent of Primary Health Centres do not have a
doctor while nearly 39% are running without a lab technician and about 17.7% without a
pharmacist. Every primary health centre must have one medical officer supported by
paramedical staff. There is a shortfall of 70.2 percent specialists in community health centres.
There is a huge shortage for nurses in these centres. The Central Government appoints only
those who have studied in Government nursing school for employment in Government
Hospitals as per Nursing Council Act, of 1947. On many occasions, I have brought this
matter to the notice of the Government. The nursing students who have studied in private
nursing schools must also be eligible for employment in Government Hospitals. This is also
another reason for the inadequate staff in the hospitals, hence I request the Government to
make necessary arrangement to provide employment to all those who have completed nursing
course in private institutions also. I am sorry to say that the Government has failed to
implement properly the rural health schemes. Instead effacing the huge challenge to meet
the shortfall in rural health infrastructure, there is a needless attempt to extend the period of
study for medical education. Hence I urge upon the Union Government to increase fund
allocation to Health sector to ensure basic facilities in the Rural Primary Health Centres.

Let me draw the attention of the Central Government to the alarmingly widening gap
between rural and urban per capita income. Even the people who moved to urban areas due
to unemployment in the farm sector, are becoming unorganized workers with meagre salary
in adjacent cities. The Central Government have failed to fix category wise for wages of
rural and urban labour to ensure better standard of living. This rural urban divide must be
levelled up and the internal migration trend must be arrested. There is a heavy pressure on
urban infrastructure due to migration from the rural areas.

I do not know whether our Hon'ble Finance Minister had ever experienced the pain of
rural or urban poor atleast in his dreams. I am afraid that might be the cause for not making
policy frame works keeping in view the plight of downtrodden and lift them up economically,
socially and educationally.

I would like to quote our founder leader and former Chief Minister of Tamilnadu our
revolutionary leader Puratchi Thalaivar Dr. M.G.R. and the guiding star of Dr. Puratchi
Thalaivi Amma, His philosophy about the life of the poor is depicted in one of his historical
films Nadodi Mannan That is about the rulers.
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'O’ King! You are just looking at the downtrodden people from the balcony of your luxurious
palace.

The people at the balcony of the luxurious palace may not understand the pain and the
misery of the poor people.

But 1 am here with the people as one among them looking at the palace feeling the pulse
of the people at the grass root level.

So, I request the Hon'ble Minister to evolve plans and schemes from the common people's
point of view.

Why I am saying this because poverty alleviation programmes in our country have not
yielded desired results. There are still a large number of people living on Rs. 20.30 per day.
A recent study by US based International Food Policy Research Institute says, that even our
neighbouring country Bangladesh has fared better than our country in terms of poverty
alleviation.

We make tall claims about our economic growth and progress. But it is a moot question
whether the benefits have accrued to the poor. There is no increase in the per capita
consumption of basic requirements inspite of the economic growth.

In 1990, before the advent of economic reforms the average food consumption of a person
in our country was 476 grammes. Now it has comedown to 418 grams. This shows that the
economic growth of our country as proudly trumpeted by the Union Government, has not
brought about any positive change in the lives of the poor people. In this growth scenario
drama, we have been witnessing the suicide deaths of about 1,37,000 farmers during the
years between 2001-2007. If the program implementation of various Ministries, including
Urban Development and Poverty Alleviation had been executed in a proper manner, we
would have achieved adequately what we had targetted.

Hon'ble Chairman, Sir, before I could conclude, I would like to point out that this
Government has received a loan from World Bank for the year 2006-2007 which is 169 per
cent higher than the loan received in the previous year. It will force us to pay huge amount of
GDP to the World Bank towards loan servicing.

So, I request the Government to ensure proper implementation and execution of
programmes utilizing properly the allocation for various schemes. The Government should
come forward to set up a Committee to monitor each and every project budgeted for and
must bring its compliance report to the public. We must ensure that the millions of poor
people must get a better deal in the ensuing Budget.

Sir, Mango is grown in a big way in our parts. Mango pulp is being exported from there.
To give a pap to their export ventures, export promotion incentives may be given to Mango
growers and Mango pulp exporters so that they may contribute to the earning of foreign
exchange.

Palm Indusfries Board that aims at improving the lot of rural poor living on Palm products
and rural folks resorting to the hard job of climbing Palm trees must get enough of co-
operation from the Central Khadi Board in marketing their products. Palm Board must get
increased fiind allocation.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude it now Mr. Perumal.
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SHRI C. PERUMAL*: Hoganekkal Joint Drinking Water Project that has been pending
for long must be taken up and completed at the earliest to provide drinking water to the
porched throats of people in Krishnagiri, Dharmapuri and neighbouring districts and towns.
The Union Government must get funds for the project from any of the sources like World
Bank or IMF or Japanese loan and must complete the project at the earliest.

With this, let me conclude. Thank you.

M IR m(ﬁ%ﬂ): EEEEILIG] Gﬁ,SuppIementary Demands TR S 989 %,m Th
e HEcayul AT 2, W |t |l | Srae 91 $I TE’E AW B IS QU b
e 2,719 & T 2,278 7oIgR 8,911 IRATE HEl ofl T8l 8,0% a9 ISR B Talrel
H I8 Il AT 81 9 Fah IR H K7 WY Ih1 I8t 9,79+ foar Sifex &t g1 7 fag 530 Sft
e $RAT 1Rl g & 39 <9 B IR B e & oy a1 il SHsIR T 8,51 anT
P § 2,390 GIdl Sdx,SHd! foreil FaR= &7 fd=1 7Nt 891 arfa v, T8t
BT, AT WRA TRHR & U, 3H S & AR AN B ST ST BNl 2, SHDT T I9T
fer 371 7RIS & forg ST & | H SI9™t $9 Hidh UR fdes $x1 =g g {6 o o
FRT-A<hT ATt & 39 <9 § BIs W U IS, [l T 91 UR & <97 1RT B Aol
2,91 1 99 g9 facen O et € 1 forar 8 1 39 <9 H U ) SUAf § fod gF wieH &
AT H,9 & A §,9 & AT § SMHAMYER 81 Y | 319 319 & 918, 3Md!
IRER & A F 91§ Jg I |l {5 IRE & TR H 118 2, 59B1 dArn A 71 fopan f
3T FBT & fHAHI BT S SH < T8 8,39 I S B VAT TS HI 2 8,51 T
I TEl 2, a1 H 97 e BE 8T § Suawieel Sit,H U WRER 6T e, Rt
WRHR IE,HUF Tt I 81,AR 98 TH.SL.U.BI PR 81,918 JAEcs he bl TR
B39 A1l H &Y WRBR 7 FB 7 B Adhd &I 2 SHBT 1Y IE@H 4, A 3MTTdh! TRBR
9 W 37TE 8,1 Sl Fo RIaIRET 8 59 < 1, UHATE U 8,30R $Ig Suaiel T8l §
IS | 39 AT H o1d § @I &, 3TD! Yo Y =iot A+ Yowref § T8l 975 | I8 A5
RGB! BRP [ORAT 81,8 A dT8X A DR 317 31T &, cl(p Il ARHAMHRAT ot BRI TS
H, 91T #,511 U, 13121, 781 3l P # S 21 8 1 d B k2 O fF IR uee |
TS Tl &, v .8 . @Rig B} Y&l I1,d8 WRIg T8l dx yn,faER 9 fear |

PR G | AT ORI, HEG T 3 AR @RS 31 18] gs | 9§ 37q e H_1 a8l §
f 3T I ABHIR BT JATPR BV b a1 ygel Al I8l wig Tl 8iil off ? 59 89
I, ARGR H,J9 I8 AT 980 WIS §s,d8 ¥l 919 &I WIS g8 | 4 82 BIal (&=
el USTTE, BRATON MR ave Y.A.4 g T € MR 55 BIa] €1 39 el 3 @RaT
ST &, R 1 @1 A 34 {3 9 |1 STTe §-eid 3iR gRAToT | 8, EHAR SHE A
SR T B WIS e STE F61 2T | Even B8R T H 89+ @I $RTs &1,d1 3T 51
e & o amue i AFMIel HiadRde o1, ATl HadRAe 81 Bal Sl SHH
MY 39 I DI M8 ELALT AT -AAe HU &, 3HD] WIS P fofQ AT ISR H &
& 1 ereTh 8, BRATA 2, TRRA &ie 91 2,57 30 @i & fog orgafa @ &Y 1 5 sah
SATET fORAR 3 2T ST <ed o<1 #3i1 Si, i1 a8 il erawer o, Rrdd! drE &7 |
ST ATl Y o1, D] AT IS [T | SHDT AT el & | SATST 3rqeh Uiy 3ig bl
IS J8aR 2-39 <9 P IR Sl STHRd 7, 39P aXI6R 8,1 MMYD! WG HHOR &l
TRAY 3R HESINY, A1 9 a9 & ST i 3o 31uATS 8, 99P Terd 81 R ¥ | 39 YR
e B RIGIRST $T A A1,a8 qa18 AR Fdia 81 71 | § 797 § {6 as! IR
TS ARBTR 8 | A TRBR P ek MMID! B UIST BT G&AT 147 21 37T I1o] B ATGHT
A PV I I T1 [l 2| AT AT [I9TT el X2 21 AT 8% WRBR Bl &R AT SIS 2
WR,H I WR FE] ST A8l | MU SH AT TR ATGH BT AT o & foIg Femy
2,99 W H 3791 a7 BT R b [ WST g3 § | A1 1 9= 81 7T &1 374 8AR BHRS
a1 e ¥ fow TR @ A 1, e arel @l B S S od § A1 T arall B od
EERENE

*The speech was originally delivered in Tamil.
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PRI AN Bl &1 WY frall g R i w5 fhell arae <d 21 |1e fH a4 5,571 391 &7
ufecren fEEIeger RiveH &,3 IR A4 SI1aT fordT HRe1 =Sy ot | 319 59 <31 4 fhwyat
AT BRAT ? 3771, T8 S Wl TIOR8, 39! SITe] (1 & | qN TSR BT VAT SToTH 81 17
2 fo \gT IR # RIT g AT 7, HT 99 AT &, T AT Aol gerl TE § | 3R §9 < B
T B o A1 8 1 9 & Ufeetd SRR RIveH Bl g% AT 81 | b SHS
R H 7T T IR WY HIET T gt | SHBT SIS B4 81 2 G4 Io! TR I8 & 5
TR 3TEH BT ATHd 37 & forg ST &1 7,98 19 ST ® A 98 U1 S I W AT o1 &l
2,99 SUANT H T8 3 8T 8 | IRI IRG ITD! gc 74l §s © | 8% Md A e et
D, IRI TRB YA AN 90 §U 2911, S <% & TRI6] Bl 51 A8 7l W81 5,39 7a< Bl 919 |
SEIRGE

LGEE CIRIGENICHEUNIREPR PR ICIC R

ot IRE Fed: TRBR Tioi o, 309 g9 * HT 8RN 2 IRBR $ 81U § al arqed
EGIESES

4} AT TATE: 3T ART IR HRY | 19 H [=iforar @ S e |

#t IRT AEa: AR U die & a1 3R T 87 el wifa | 9 g
IR, 3T A ATeherar 1 3MTS 81 H & el §,3mae 81 § € I1Hd Bl et BT, HTyoT
S BT B ITYHT T8I 8,40 <& BT BIH HRT & | ATIDT HIH TR B Bl 8,3ATID]
BT SHE IR ISl $I IART BT & | 3MIDBT B 19T I BT 8 | 91 | &4 gAfelg ST
{3 319 SYes | gt IR B B | gAY Sl fad w1 Sff 2,3 o1 631 2 |1 391 37 R foan ©
A1 39 a1 D1 R BRA & [, BT DI ST IR AR & fIU 7 AT Dl T a1 ?
9 < 4 S U feelt 9§ 71 R8T 8,8% 1! 38 V8l © & 98 el ff J81 5-4918 A$h Bl
Bl AT ST 1T BT B | SIRT SMART AIST1 T DI ATl AT &, 3T TR H Bl
TGHT AP R | I AT 4 T 81 B 8,3UBT DIy HDIToH BT AT, SHBT DIy
RIeed BT 91RY,SHHT Bls axidT 891 A1V, Rsde Ao 89T a1fey | <91 § TRI9
3ITEHT BT ASTEA PR b [T I TS &1 I T 8,391 Al el SUIN 81 81 616 | T
T AR H e ST 18T § b 3Tqed! ARBR 7 A7 375 AT B TIRATRIT H T
FHHET AR | I Hel & P 78 XA Il AN 2,d $9 92 H §19 HUY IS W Sl 72 2
SIS AT HHIR B & b TR AT & e AT =€ T & 3R 7 AT, AT
qTET BT MEH! HEAT € b 78 URIC I YUY W [Hd18 PR I8 & | Sl @I A 8,98
TRIE] BT AT DI TSTHR IT & 53R YD U] P HE,AID §RT TR §s AT b
IR, 1 AT AT e 78 5fh 78 TRYCT ATGHI 39 S H I/ HUY W Sff I8 21 SHD
Haed 8feh 60 IR H TRIST gl Off RET 8,9¢ 81 X861 81 $qDI 3MYD] g1 MY, 3HD]
AT R ALY ...(FALTH).... AT, ST, 31T BIeY,H Ales B AHA g |

2N} TTe] 1S 89 hadl I8 YV I8 oid AR XA goic H1 8,30R foba anT arer
qrel &7 H S9! T8I b BT |

IUHTAE(S1. U1 HRIT) : TRT ATEd Sf1, 3T Y, ol fpT STeat ! FHTE BT |

#t ¥RT A1eq: Heley,H ga1 &1 e =1 arsdl g & [eae! 98l ard 2, &/
MY AT HHILH SIh e XeT 2 2 H yere 52t S 3 fer o1 fob doi STFaRy § aran o
o T T $ T S SMYBT MTheT & TAT ST 3MTD IH¥R 7,51 S8+ IRTHIER I &
TE Tl IR T | Y IHDT R BT B BRY MR IHDT GHRA BT B 37T T&| B I8
21 AP T8l B PR Bl dRB I Sl AT g1 S i IR 8,98 B8 I8 &fd 78
IRRIC S TN T © 4 %7 597 3IoT 1R faie & 2 21 e a1a ® fb onft afdw S =
a1 =t Xe1 oY | H AT § fob 599 2w | fOhs{ereadl o1 U e /e g3 @ o foraes! 3l
B 81 B Fhdl | I e TR T T BT BIs 5 bls T IATG AT T8 I71GT | 31t
STIT g ot a1t Y& oft foh S 9 Bt 2l § 1 ufSd &, S 9Tl 991 aTeT 7,51 st o
Tl & AT U U gt fopam <

*Bxpunged as ordered by the Chair.
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TETE | S 0 A FTer o 2 P R # RS 7 de1 3R H o R ot 3 yo <e1 2 fs
IR I-dIH & I 9d1Y 3R 3R SATET M gdelld Al & SATeT T8 SdardT | 91 ST bl
& fuT goTl & 3iR I8 11 U & S oty onae fieel |re o+ ad & a1 93 by &
IR B TATAT BT PIs BRIR ST (bl AT 81 el 281,0F STa1d TR YN & Rifd
ST @ Pef & Tl 872 ST U 3raTard AT €,3+% U 31esT adhid ¥l §,daid 9 oTdy
T b3 AT 81, @12 SfTeT AT 81 AT MR DTS 81 T2 Teds P &I & | H A &
fore og TeT § f5 519 319 U ToR A R F 9R S ff e’ o 2,916 39 <o |
TST JATEH! IR 2T 901,98 TR AT ], TR el b ol ST 81 781 5 |

JuRIATEIE (.91 HRAT) : IRE Sfl, Sea ] FH BIRAY | ... (FGHH).....

i} TS ATG: A9 A1 98I HH U7 gTell 8,31TqD] IR 41 781 8141 1Y | 3ATIh
SR ARTH 1§ U aret e AT | e (RTTLF)...c

JURAHTIEI(. .. SR ) : 3T <@L YIS A 2] | .....(FEHF).....

3} ¥RE 1Ea: 1§ e HRA1 aredT § 6 99 <% &1 IR e &1 a1 39 9%
BT IS BT Uh &1 IRT © b 89 I & I Bl i, of 31l .18, 0. SL.UH. &, & o
PE 2 Y | Al ST&1 &H U of Y 290N I Q¥ P YR MR AR 9ol 2,981 & S0 b
T IR U Y 31T B, lfh §H AT §9 <1 b (AT &b A Bl VAT SaoH AR T
2 o g9a! we foe d-waave fore # @ R | &R 7<dion 98 & & oo 78f @
TR ST il §s | BTeAlD I HHEAT AYDT T8 & b AXPR H 3717 & | §9 R fora
BT AIMRY fob <7< SIS a1 A1 7t <TET SIS o1, a1 g 3R f7e= o & # greil of o
Thed ©,d U9 P A9 oW 58,9918 & | A1 S dIST Bl 81 H oI 918 3R TG ANl b fofg
ST YIS 3T 9715 2,39 (olg I8t R g7 HE™1 B gelrsy, AR uricai &l garsy
3R gg WR IR I BRI B $T TR HRY, &P 60 a9 81 MY, Rl 6 T8 8, I8 ATID!
9Tl BT TS BT VBT © | I8l WIS 9¢ &1 2,4 96 Vel 8 3R Ig <% do1 3R &Y axE
P I R ABAN A 21 f[agaret Hifsan afiR fiie #Hifsar sam 9¢ a1 8 6 seR-SeR I &)
FIST BT IR RIS AT S € | GRT <30 Tep ARE 1 do 8 3R I 9711 & 1 T AR T8
TR SRT 1 R T 3y 2 § St Uiet 3iR 3ua] ARPR & AT Bl SwEdr g a1 v
T B 1 g BT A BT S8l RT PR QAT 8 | R 8N A 8,99 [egpd I« ¢ |
HIT S9SN F FTHSR] 1ol AT b I8N IR A 81 Ahl © T GAAT H FaRy SITaT
BT 3R FIH TG TRIF ART Y8l & 859 % BT Sl G SUET AR THABR
AISAT $Ed & [ 8% AH A & 918 39 <2 3 VS a1 31 9g 8181 © | 89 99 T
TR B9 1 AT MY B1,8H4P1 S9! e Al BT A1f2y 6 59 fow gg o= =y &ik
g b 39 QW A 31 GRS BT G Feprern a2y | § g € e 9wl g b
TR AR o Ty 31y HIfET gersy, ®Is TR gertsy 3R 9 oY $is T HRY q201
S B TN BT BM HRY 9 ATHR B Tl iR 79 Hel 3P T8t S B Arfadr
BT |

o} I AT He: Y=IdIE SUHYTETe] Heed|

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Sir Mangani Lai Mandal. There is
time constraint before me. That is why I art saying this. Your party has got seven minutes.
Try to conclude within seven minutes.

SHRIMATI JAYA BACHCHAN: This is a very important subject, Sir. Let them speak.
They are all speaking very well. There are very few Members in the House.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Hon. Members should know that I
have to go by the time allotted. Teh time allotted is four hours. Each party hias been allotted
the time. Mr. Sharad Yadav had four minutes. But he spoke for 13 minutes. You understand
it. If T allowyou more time, you have to sit late in the night. ...(Interruptions)... No. I permitted.
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...(Interruptions),.. She was raising it again and again. That is why I am saying this.
...(Interruptions)... | have to control the House, not you. This is not the way.

3} IRT ATEa: TR, H TP (198 B 81§ | $9 9 4 89 33 99 ¥ &,dgd HH dlfl 8RN
TR P 21 H A P 6 ggel W W7 Foid A,379 A1 Ge9 b Al 2| I8 Bl 37T
T T8RTS T STARIAL, ST 81 Fa &b Fawl UR 3R BT 3R S SRR BT IR <% TR
SRR EMM | .......(FATF)....

SHRI VICE-CHAIRMAN (PROF. P. J. KURIEN): In fact, I really wanted to give you
more time.

3} IRT ATEE: TR, H AMIS! 91 TE1 B 8T g, b SR 84 ach Frerdl,dl Sl a1 g9
FIR-FHUR HE &1, 5T%0% AGD! HAGAT P A T8 S BT BTH R |......(TALH).....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): I was also listening to your speech and
I wanted to give you more time.

£} A1 TS IR, TP I AR G AIIY | H TRE Sff &1 91l | FEHd g [elfhT Sl
g Al A A1 fb S 9 99 3R [ =, B @A BT JHAE 59 AN A
T, e block T, fparil @89 g TR, REd, Al R, RTaeT 3 ffs &R = 2
AEIGY,39 9 & 91 H,89R Ye1d &1 Aeiie! foel ¥ 8,39 IR W AH9=11 Aa=] $l §lel]
BT IR [T | SAFTY 37 317YE & S Wl # vap a1 Bl Heiaefs Hrarsd|

4} A FATST: IR, BAR S WivR1 Bl W qier Bl F9g A1 a1y |

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): MTt” ifAi We. have to complete it in
four hours. There are 12 more speakers. That is my problem and everybody should be given
time. Yet, every party is taking more time than that is allotted.

oY I ITHY YIE: TR, ART MU & b goiret Ared B die fear e, anfe el a6t
el fordT Ie= & ATE 31 b |

SUAATEIE (IS HRIT) : F ATl H el Si1, 37 3779 I |

it R ATt HeA(fIER) : R, IR 37 WHY TR §T B, U O 31T AT AT, 39
HY A T8 | STFHTETE HEISY legwa%wqhﬁ%ﬁmﬁﬁmnﬁrMW%ﬁ
U UTET Bl 3R & IS9P GHf W Il & o We1 g § | A818 9,91 T8 WP & |
ARBR STaT B 81 8 1 9 Ui &l &= A [P BIRBT B I.......(FAUH).... A PO DY
2,3 S(p1al BT H FATHTT TR HRAT AT | I8 I el © b aRap! 81 R8! 8,fadbrd av
PI AR 93 &1 8, el al-d14 &gl o= # A= fact #201 Sf 9 qon =g {6 a8 74
S(PI3T BT FATET BN | I8 Gl YR ©,9H YD 20412.14 FRIS WU BT AT,IE fGag
S YRS € 42 AFEMI P oY, T8 33290.87 WYY BT 8, SIFI AP & 53703.01 FRIS
PYYT BT 8 | HeleTd I8 & fob Sl Hel o7 AT, a8 Yol goic AT 734224.01 BRIS WU BT YR
gofc 81 OIAT & | AT gaver § fh Aeliid go7e 3R, I8 $lg =) 91 -8l § |
AP RIS ToTC SR, TT §HH Wi 88 H 3R F19 W 88 4,811 H g81 AR 3R 2 |
IE1 BH W 88 H 2571.11 RIS WUAT T PR I8 8,d81 A1 @ YaRII(SaR H 17841.03
FRIS U FY I R 2,3 91 &1 RfraeT fadge v fay 77 2,59 s urdt @t ok 9
STeRT FHT R B HRIGY, TS a1 U8 ¢ 5 $fear & 91 9y 2,ua R ¥ &R va WRa
2 1 g8t 1= e sk P 91 9 72 21 39 S H i1 93 TONGR 8, ARHNGER ©,STd)
T 9¢ V8 © 3R Sl Co 9 &,3Ta! S Al 941 &, fhg @l 3l BIRuRe daex 7
aTe] ge el 8 | PRI & wiTel W, clfd ST8T 2003-2004 ¥ 2,88,01,1548 WA SoRT
U™ 91,981 | 2006-07 ¥ TSR 2,97,97,914 AN 9¢ §1 §F 94 QI a1l ST d18d i
fop aRIRAY # 45 ARG ART 7 2006-07 H H¥IATE &1 fHAT 8 3R 39S i fq
TR # Rt o dRg TIAT a6 &, ST TR bl ARt 9t




Government [1 DEC. 2007] Bills 25

1.00 P.M.

2,99 JPIacl | 2 BRIS,97 RI,97 FOIR,9 Al 14 &b P H 2 PIS 54 TG, 19 TR, 5
A1 53 ARM < HHITs a1 81 U famg U= g8 ST Argn & il S’y Qe8I
2,8 A HHAIE B aTAl B T oY 43 ARG 78 EOIR,3 Al 79 F3R Rk 0
T1,2003-04 & GebTael H 2006-07 H 4T &,H 5 Al B! AT ST =g |

qEICY, Sl gA)] [ad g9l RN FDI & A 4 € & FDI fegam # gt <Iofl &
31T T&T &, eifhe BRI YhIael I ¥ &1 el ST & o5 i1 A1+ # FDI 3 wread 9 37 Save
PR dTel AN 8,918 ST 81,918 RATQR 81,918 g1 & 317 <97 819K <1 & AN
ST & P H = BT UBR B 81 d A Pl AT YBR PR 8 I SR
FITT 7,98 IMURYT a1 SR$AT & Jdbiael 99 H SAET Fee ¢ | 3fl Sl age
HHCIET ST 2007 THIRIT G 8,394 ST IMURYT G H TT&1 6 IS Wb
PR A1 T AT B,3M1% o1l 48 d I TR =TT AT 2,59 fAUId 9 U IS SR
Raqe $,34 d WIF W =l AT & | I§ S gFATe] iR ST Gagn &,3db Jahrad §
TR Tt FDI &1 U1 A & Grael § ¥ o I8 8 | S8t 20047 5 g9IR,7 41,71 fAferas
3R STeR THR T8I 3TAT,UE 31 SR 6,8 2006 H 16 IR, 8 W1,81 HRH fAfer
ST 9318 | 39 fAuRId 94 &) RAIfY 39 98aR & | 98K 39falY 8 f 51872004 & <49
H 60 BOIR,6 91 3 fAfera 3MR®T STER BT FDI §TT,G81 I8 9P 2006 H 69 BOIR,4
1,48 FHRBT FTATT STeR G | BB+ BT Wlerd I8 © b I S qablael 4 89 9gd U1
2 3R gTITET SFENTa &3 3 <2 H AT &% R, 07 9 Usel 10.4 BRG] oY, 98 Hear
AT 6 BT I8 T 8 | 3R 89 HIRA Bl 3107 AT A8 2311R AP $HRA1 a8 8,1
ST gfreT @ # FRTEe off R81 8,39 R ARSR Bl &1 o1 918q | Heed,H g
HEaqUl I1d I8 BT AR fF TR MR T # SN iR 8,98 g1 o1 38T 81 S TARY
AT 2, AT 8,394 S TR Y@ 4 19 ¥+ a1el Al 2,39 W] 96 Ve 2,
i iR 2R § Y ofdR 9 T8T ® | T8t 1970-71 H S T 1,98 TR BT $THH Bl 529
FUY AT 3R A HT 1294 FY AT | ST 1999-2000 T BT ST 2,36 10 IR 600
AT 8, ¥R DI & | B AR B S I AT 9 T & | WS AN Dl S TGDbR
30,217 U B 7Ts &1 T8 i1 3R 3iR W)l P IR 96 V81 81 $9 3R Pl yle & oy
PR Pl HaH IS MY | Y. S1.3ATS. BT TFT HH M1 T8T &, i U 31 gfg, it
Tat wft A T @ &,5R ue T @ a)Erd 8 W ® L,39% - g9RT Sl
URICHA ST 8,78 8IRT ST 9 BT 8 | ......(FALUM)..... S YRIScl ST long term oT,d8
H14,2005 H 116.7 .U, AT TR .......(@@LH).... a8 S H 2007 H ......(FALM).....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mandalji, one second please. It is 1.00
p.m. I believe, it is the consensus of the House that we will not have the lunch break.

SHRIMATIJAYA BACHCHAN: Why, Sir? .. ..(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Because we have to finish it
...(Interruptions)... So, agreed. No lunch break today, Mandalji, please continue.

4t F AT St HBIGY, S YaHeHd S¢ 1,98 98N 152.4 Y.UH. AT STelk 81
T 8,1 AT9,2005 H short term 1,7.5 Y.UH.RAAIT SlelR, g8 TgHR 13.3 8 AT 2 |
HIAE,BHRT S 16T 0T 2,98 ol MellbR ATl Bl ARII H 165.4 AR Sler 8 | v
IR I8 1 8 1 89 11 918% A =0T of 3B 8,8 JoIc Pl 8,3 § H§ Ig bl A &
FAYYOT AR S 3R 3170 ARl 7 B Gl 7 HN & A1t § =4l B g | @RI
IMANT 1 F W TF @F TRrdes WeR &l 331 7 | 39 9e1 3§ 791 781 g8 ¢ 1 3=
F3 figell W TR @ o a0 srargs gfacfids 2,39 W) e ufraes e
2 1 S aN ST Rigue 2,@W o €5l 7,98 U8 § % 2021 9@ g9 S e 3@
2,8 29 RIS o W= UaT B &b fore 31 2 1 3rft &g A1 Gei ¥ per & fod
BH QI H AR 81 1Y &, I8 91 Tefd 2, Rifds ST TR A ST 98 I8 & 3i)
4 9fTerd fah™ SR BT o1ed 3R TIREd!
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YAy AT H BRI e 8N 1 2021 T 29 HRIS T WA SIGH BT el I el
BT ST A1 © | 3TD! aoT8 | SI Wrel YReM 2,98 Wax 3 T AT | 37 39 fagaif )
TRHR Bl & 1 AR | H 39 gole, 37 e A iR fafam fggs o1 wwei=
PRAT L3R AT § fh A1¢ 1 961 3§ WRBR 7 BIB! IRED! Bl 2 | 8 &5 H qanfoy
AT BT & | T1.SL.U. ISR & JPIael 39 AXPR D! B &R BB IS 8 | =TS |

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir, I thank you very
much for permitting me to speak on the Appropriation (No. 4) Bill, 2007 and the Appropriation
(No. 5) Bill, 2007. Sir, I start with saying that in the post-reforms era, certainly, wealth is
created in the country. But, unfortunately, it is confined to only a few people and it has got no
trickle down effect to the common man. Sir, the main thrust of the NCMP is on aam aadmi.
I don't know why the Government is not concentrating on providing facilities like employment,
health and education to the aam aadmi, the so-called aam aadmi, according to the NCMP.
Sir, the present reform process has yielded good results, but it has brudened the common
man. Sir, [ dare to say that the Government is pampering the corporates and pauperising the
masses. Sir, the Government's priorities are like displaced development and misplaced priority.
Sir, I would like to stress this point since the Budget is increasing year after year. I would
like to quote one answer which is provided to me by the Government. In 2004-05, the food
subsidy was Rs. 25,746 crores. In 2005-06, the food subsidy came down to Rs. 23,071
crores. Sir, in 2006-07, it is Rs. 23,827 crores. When the Budget is increased, revenue is
increased, why this reduction in subsidy? Sir, this is the answer given to me by the hon.
Agriculture Minister on 23rd November, for a Starred Question No. 129 in this august House.
What is the priority? That is why I say, yours is a displaced development and misplaced
priority. I want to stress this point.

Sir, the Government is concentrating on political vendetta. I am shocked to hear that
Government chose to derive pleasure out of giving notices to my senior colleague of UNPA,
Smt. Jaya Bachchan, to a priest, a florist! What is this. Sir? The Government should
concentrate on developmental activity, not on petty things. Sir, this is the attitude of the
Government. Then, what will be the fate of a common man in the country? I would like the
hon.Minister to enlighten us on why you are importing foodgrains from other countries.

Sir, there is agitation taking place everywhere in the country. Take any State-Andhra
Pradesh, Maharashtra. West Bengal. Everywhere there is an agitation by the farmers and on
behalf of farmers, demanding minimum support price for paddy. We are demanding at least
Rs. 1,000 support price for paddy at par with wheat. You are denying that! Sir, the rise
factor, investment and the yield, when compared with wheat, the paddy-growing farmer is
on a different footing. There is a partisan attitude and I would like to draw the attention of
the hon. Minister on this.

Where is the mechanism for you to check the proper utilisation of funds? Sir, I will quote
one example. Yesterday, there was a news item from Andhra Pradesh wherein a person came
on a TV channel saying that he needed police protection since he had threat from a person
who was working in hon. Chief Minister's office! He had drawn Rs. 15 crores out of the
DPEP funds! Sir, an amount of Rs. 15 crores is swallowed! There is a big scam in DPEP in
Andhra Pradesh. Sir, I do not know what happens to the Government; no inquiry and nothing.
The Government of India is sitting pretty well and left the entire investigation to the State
Government wherein the prime accused is working in hon. Chief Minister's office! He stands
exactly behind the Chief Minister, wherever he goes! He is the prime accused. The person
who is charged with the case is on record saying that he needed police protection.
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Sir, the money is given by Government of India. Where is the mechanism to check misuse
and diversion of funds? Rs. 15 crores was meant for school education. That money is collected
through the 2% cess. Is it not the duty of the Government of India to inquire in detail and
take some action? I understand your compulsion since he belongs to your party. This is the
partisan attitude adopted by the Government of India. (Time-bell)

Sir, the other subject is SEZs. You are forcing SEZs on farmers. I would call SEZ as
Special Exploitation Zone, rather. Special Encroachment Zonel ! Sir, I have with me an
answer from the hon. Agriculture Minister, again. This is placed yesterday. This is also a
Starred Question, wherein it is stated that on an average 18,000 to 20,000 farmers are
committing suicide. This is only the reported cases. The unreported cases may be many.
When such is the situation of agriculture, why are you taxing them? Where is the subsidy
going? You are giving subsidy to the fertilizer industry. Why not you give subsidy directly to
the farmer? Sir, is it reaching the farmer? Why do not you have some introspection?

I now come to your NREGP and the flagship programmes like Bharat Nirman. About
NREGP, I would like to request the hon. Minister to at least find some time to go through the
Social Audit Report. Lakhs of money is being diverted or misused or swallowed. I request
the hon. Minister to have some time to go into the reports of Social Audit Report under
NREGR

Take your triple 'R'. Triple 'R' is a very good programme. When we heard you during
Budget Speech, I was very happy. Sir, I come from rural area. [ was Sarpanch of a village.
After that I served in the Assembly. I was pretty happy when you thought of triple 'R' —
restoration, renovation and repair of age-old tanks. Now, practically nothing is taking place
at the lower-level. Have some mechanism. Sir, the other programme is Mid Day Meal. Sir, it
is a very good programme started during the other regime. I would like to request the hon.
Minister to have the programme for the Xth Class students also. Since the programme is for
Vth, Vith, VlIth and Vlllth standards, if there is a High School, the IXth class and Xth Class
students have to go out during lunchtime. It is very difficult for them to have lunch outside.
Sir, I would like to request the Minister to extend it to Xth Class students also.

THE VICE-CHAIRMAN (PROF. P.J.. KURIEN): Good point.

SHRI P. CHIDAMBARAM: Are you mentioning Mid-day Meal Scheme ?
...(Interruptions)... The Mid-day Meal Scheme was started by the UPA Government.
...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: No, Sir. ...(Interruptions)...

SHRI P. CHIDAMBARAM: I will give you the figures. You complete your speech.
...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, I stand corrected. ...(Interruptions)...
The other point is regarding migration from rural areas to urban areas. Sir, it is very difficult
becasue as of now, I am told, 30 per cent ...(Interruptions)...

THE VICE-CHAIRMAN: (PROF P.J.. KURIEN): Do not go to new points.
...(Interruptions)... Already you have made very good points. ...(Interruptions)...

SHRI P. CHIDAMBARAM: Equally, Sir, I have to answer enough points.
...(Interruptions)...
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN); Time constraints. ...(Interruptions)...

SHRfRAVULA CHANDRA SEKAR REDDY: So many problems are there, Sir. This is
the occasion to have some introspection.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yes, I have understood.
... (Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, I would like to know from the hon.
Minister regarding migration. Already 30 per cent of our population is in urban areas. Sir, I
am told by 2020 it is going to be 45 to 50 per cent. Sir, wehre is the men and material with the
local bodies in urban areas? You need water, you need shelter, you need sanitation, you need
power, etc. You concentrate on that aspect also. You try to provide facilities to the rural
areas. (Time-bell) Why the rural masses are migrating to the urban areas, we should have a
detailed study on this. It is for the education of their children, in search pf employment, for
better health facilities that they are migrating. Why don't you provide those facilities so that
people remain in the rural areas? Otherwise, it is going to be a big problem in the urban
areas. ...(Interruptions)... Sir, only one last point. ...(Interruptions)... Yesterday we went to
the organic agriculture mela. You are providing subsidies to the fertiliser companies, for
pesticides and all those things. Sir, why don't you encourage organic farming? ...
(Interruptions)...

THE VICE-CHAIRMAN (PROF, P.J.. KURIEN): Okay. ...(Interruptions)...

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, more than 2000 farmers are engaged
in organic farming in Warangal District of Andhra Pradesh. Sir, where is the encouragement
for them? Try to encourage organic farming which is helpful not only to the farmers but also
to the people because it is the healthiest food also. And it will definitely help in boosting the
agriculture in organic farming. Thank you.

SHRI AP.J.UN KUMAR SENGUPTA (West Bengal): Sir, permit me to confine myself
basically to some issues of policies.

THE VICE-CHAIRMAN (PROF. R J. KURIEN): Becuase of time constraints, please, be
brief ...(Interruptions)...

SHRI AP.J.UN KUMAR SENGUPTA: I will be as brief as possible. But let me first say
that I rise to congratulate the Finance Minister. He has done a wonderful job. Our economy
is growing at a very high rate and the substantial part of credit should go to his policies. But
it should also be noted that this particular high rate of growth is appreciated by Mr. Agarwal,
the represehtative of the BJP. I have no adverse comment except that similar high rate of
growth was achieved also during Yashwant Sinha's time. I think our Finance Minister will
have to differentiate his product from the previous achievement of Yashwant Sinha. What is
the best way how he can do it is to make it very clear that this rate of growth is going to help
the aam aadami, the issue on which the party fought the election and really defeated the
previous Government that the growth is not only for the sake of growth but also for the aam
aadami. If you want to do aam aadami-orknted growth, what is the most important thing is
that you have to have specific targeted policies for the poor and the downtrodden. What we
have seen, again and again, in all our experience, which the general policy for growth does
not tricle down so fast to the poorest of the poor, unless you have very targeted policies. If
you want to have targeted policies, you will have to have expenditure and will also have to
have methods of deliverying it. I read Mr. Finance Minister's speech in Lok Sabha
yesterday. He
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raises this question, again and again, and very rightly so that he is not very sure whether all
the money that he has provided for the social programmes will be actually delivered. He
talks about the governance. It is a very major issue. But, unfortunately, this issue has to be
tackled by him. He is a part of the Government. He has to sit with other members;:* the
Government to see that these policies, these particular programmes are delivered, ft fact,
there are certain programmes which have been delivered very well. I would say that some
States have done extremely well with regard to the National Rural Employment Guarantee
Scheme. Some States could not do it. The programme of Dr. Anbumani Ramdoss — the
National Rural Health Mission — is one of the best programmes that has been adopted. All
that I am saying is that it is important that we should be able to work out a method of
monitoring and see that delivery is made. So, this is not just a question of excuse. Governance
is the responsibility of the Government and I hope Mr. Chidambaram will take it up in his
reply. The question that will come is that if you are willing to deliver the programmes, you
have to provide finance and that finance would require, probably, some subsidy. I am not
saying all the time to give subsidy. But you have to provide for some expenditure. Now, we
have to consider whether it is feasible or not. I would like to consider this very carefully.
Subsidy should not be rampant. Expenditure must be efficient. But, then, you have to choose
between subsidies. You cannot completely withdraw all the subsidies. It is a question of
which subsidies you would, actually, provide. I would come to this point immediately about
the possible criteria. But the question is, if you have to provide subsidy, if you have to
provide for expenditure, you have to provide finance for which you have to raise revenue.
Now, it is true, this is a very impressive performance of this Government that our revenue
has increased very substantially. But, by any calculation, a very few people would deny that,
if all our taxable individuals or households paid their taxes, the total revenue would
quadruple.lt will increase four times. The fact of the matter is that most of our taxable
people do not pay taxes. Now, how it sould be done? It is, again, the hon. Finance Minister's
responsibility how to increase the tax net. But, suppose taxes cannot be raised, then there is
a choice whether you would give up these programmes, programmes which are necessary
for aam aadmi or you will increase a little bit of deficit financing. I am putting this point
very clearly. I am not in favour of deficit financing. But, if the choice is that you have no way
you can increase the revenue, then the trade off can not be that you reduce this expenditure
on aam aadmi programme. You have to raise the deficit. And, if deficit is raised by 0.5 per
cent or even 1 per cent of the GDP, its total effect on the economy would be marginal. I
raised this point earlier in the last session that we should not make a fetish of no deficit at all.

Next question that will come is how do we prioritise between the different subsidies. The
first point, besides the question of expenditure on the aam aadmi programmes, the question
come about the prices. Sir, I must mention that this Government will stand or fall on its
ability to control prices for the poor people. The question is not just inflation of the WPL. In
fact, in terms of the WPI, the inflation is controlled. It is hardly 3 per cent. But for common
man's product, the Consumer Price Index is 7 per cent. It is more than double! And, you have
to do something to control it. That is what affect the common people. How to control that?
Mr. Finance Minister has mentioned that there are tvvo sides —demand and supply. It is very
correct. He said that supply side problem is very difficult here, because the production is not
increasing at a fast rate. I am afraid, that issue is a long-term issue. The immediate issue is,
how, within the given production, you can have more supply for the common people. The
only way to do that is to expand the Public Distribution System. In other words, you have to
have a Public Distribution System, which will give the essential consumer goods at the
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cheapest prices, (Time-bell) For that, subsidy would be necessary, and that subsidy you will
have to be able to incur. I am mentioning this because the PDS, unfortunately, has been very
much curtai led j ust to get.... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please try to conclude.

SHRI AP.JJUN KUMAR SENGUPTA: Sir, I want just a few minutes more because I
want to make some major point just for the sake of people. ...(Interruptions)...

THE VICE-CHAIRMAN (PROE P.J. KURIEN): Okay, you can take two minutes more.

SHRI AP.J.UN KUMAR SENGUPTA: Okay, Sir. The PDS has actually been curtailed.
It should be a policy that the PDS must expand, for which we have to procure more food,
either through increasing the MSPs, which this Government has done, or through allowing
the FCI to go to the market and buy from the famers at the market price.

Now, I come to imports. Tmports' is not a bad thing, if it is meant for buffer-stocks. It does
not affect the producers price. It is for the PDS system. And, for that import should be done
if necessary. The only problem is that this import should be through a mechanism. It should
not be off and on; you enter the market when the prices are high and get out of the market
when the prices are low. The Finance Minister is aware of this kind of problem. We have
machineries by which we can take the future price on the ...(Interruptions) The only thing is
that the decision will have to be taken, A permanent machinery has to be set up to have that
kind of imports.

Now, I come to my final point. This point has not been mentioned yet. The main reason of
inflation, in India, today, is the increase in money supply. And, the increase in money supply
has been very largely due to an excess inflow of foreign investment. The FII, in this country,
has caused a substantial increase in the money supply. Any attempt to ...(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Senguptaji, you are been very good
points, but I am unable to ... (Interruptions)

SHRI AP.J.UN KUMAR SENGUPTA: I will conclude soon. Sir. I was mentioning this
point because I hope the Finance Minister will combat this excess money supply.
(Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude. (Interruptions)

SHRI AP.J.UN KUMAR SENGUPTA: Just one second. Sir. If you would try to control
that by rate of interest, which the Reserve Bank tries to do, the result of that wpuld have a
very definite effect of our industrial production, which is happening now. If you look at the
industrial production, now, over this period when there is an increase in the interest rates, the
industrial production rate has come down. If you do not do that, the rupee value will appreciate,
dollar will fall and your exports will decline. And, that export decline, unfortunately, will hit
mostly the small exporters because they are people who export mostly from the indigenous
product. They do not have the benefit of lower cost of imports. (Interruptions) The lower
cost of imports also — because if the rupee goes up, the prices will be cheaper — will hurt
the poor producers. The Chinese products are flooding the market. I am not saying that you
should stop that. But you should realise that when they are flooded in the market, most of the
alternative producers. (Interruptions) So, this effect of the FII has to be controlled.
(Interruptions)
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please conclude. (Interruptions) '

SHRI AP.J.UN KUMAR SENGUPTA: Just a minute, Sir. That FII control — I want the
Finance Minister to respond to it, if he wants — has an international policy. There, you put
a tax, the Tobin tax, on the FII inflow. The Tobin tax' is not the exact term, it is Tobin-like
tax. The Tobin tax is, when all the countries piit the tax. But the Tobin-like tax, which Malaysia
has done, Chile has done, Argentina has done. It is a tax when you impose the tax on inflow,
not on the outflow. If you want to take the capital out, that is a different issue. But on the
capital coming in, you put a tax. That is a method of controlling the FII. I would like to know
from the Finance Minister whether he is contemplating a policy, by which the FII inflow can
be controlled. As a result of that, the effect of rupee is managed because if the rupee value
increases, as the dollar value declines, it will be increasing imports and hurting the exports.
It is also hurting the small domestic producers of exportable and import competing products.
(Time-bell) Thank you very much. Sir.
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SHRI D. RAJA (Tamil Nadu): Mr. Vice-Chairman, Sir, I rise to support the two Bills
proposed by the hon. Finance Minister but with a rider. The scope of the discussion, I
understand, is to have a brief review of the performance of the Government and suggest
mid-course corrections, amendments by the Government as far as the economic policies are
concerned. It is true that certain economic factors may please the hon. Finance Minister and
the Government, particularly, the growth of GDP at the rate of 9.1 per cent or 9.2 per cent,
or, the increase in exports. All these factors may please him or please the Congress Party,
but, definitely, the Human Development Indicators are not encouraging, and they cannot
please the hon. Finance Minister, or, the Congress Party. In our own House, we have Shri
AP.J.un Sengupta and we have Shri Swaminathan; their reports are enough to tell the
Government, "All is not well", and the Government will have to make some serious
introspection to go for some mid-course corrections. It is true that the BJP has realised
certain things now; that was why they were talking about poverty. I am happy about that.
(interruptions)... At least, you are talking about poverty. But when you were in the
Government, when farmers were committing suicides in thousands, you were claiming 'India
shining'. Now, you are talking about poverty. 1 am happy about that. Sir, poverty is one thing
which has ...(Interruptions)...

4} HeRTS %1 (STR UQ¥): Farmers 980 U8l 9 T8 &R B B

SHRI D. RAJA: When you were in power, they were committing suicides, but you were
claiming India shining. Finally, what happened? You did not care for the India which is
suffering. (Interruptions)...

oY HeRTST 81 H2I 1 STE 9 SR e 3R 3T SR e |.......(FGLM). ...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, please..(Interruptions)..
2 Yes ARSI AT F AT fbar, SR g+ REM # s <@ Ay |

....... (I9YT)..... What have you done in the last two, three years? (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): See, we have shortage of time.
(Interruptions)...

it HARTST st 1T TR FHd Bl .o....(AUH).....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Raja, don't say anything

controversial. Speak only on the Budget. Mr. Raja, please speak on the Budget only. We
have shortage of time ...(Interruptions)...

2 Y= A16: T IR 379 FARE H SibepR <xg Aoy |

SHRI D. RAJA: Sir, I am speaking on the Budget. Since there was a reference from their
side to the Left, I am responding to that. (Interruptions)
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# Y5 18: NDA IR B! a1 B F U8, 301 FRAR H SHipar o Iy |

SHRI D. RAJA: There was a reference from your side to the Left,' I am responding to
that. ...(Interruptions)... If you do not want to listen to me, it is your problem. (Interruptions)...

sft deRTSl A3 I8 ®T NPT R ? (FAYH)....39 TR 9 SOl & IR H

SHRI D. RAJA: Sir, I said, I am happy that (Interruptions)... Let me speak. Sir, I am
genuinely concerned with poverty; that is why, I am speaking. Sir, I start from where
Shri AP.J.un Sengupta left. The international monetary situation is very volatile. There is
a decline in the value of dollar and there is a big inflow of Foreign Institutional
Investments. You will find that there is a big wayward behaviour in stock exchange. I think
the stock exchange, or, the Sensex points rising should not influence the thinking of the hon.
Finance Minister or the Government. In fact, the social realities, the economic realities of the
country and the living conditions of the people must influence the policies of the
Government. And, here, I must say that agriculture really stands neglected. Even though we
are an agrarian country, the contribution of agriculture to economy is just 18 per cent, for
which we all must think seriously, and farmers must be liberated from indebtedness. That is
the root cause for suicides. Farmers must bet remunerative prices. Our agriculture must
become a remunerative one. Here, I must ask the Government to think of how the
Government can help the paddy cultivating farmers, because they are all asking for the
Minimum Support Price. If farmers get the Minimum Support Price or the Remunerative
Price, then, there can be an increase in our agricultural production. That can put an end to
our dependence on import offoodgrains from foreign countries also. This has to be taken
very seriously. Sir, the Common Minimum Programme really speaks about water
management, and there is a particular reference to the linking of rivers. If not all rivers, at
least, to begin with, they can think, how efforts can be made to link the Southern rivers.
There is a talk and there can be a consensus also. The Government can initiate some
consultation process; at Chief Ministers' level, a consensus can be created.

Having said this, I must say, there are other problems. Government now talks about
‘inclusive growth'. There is really an economic exclusion ... (Time-bell)... of several sections,
particularly, the weak and vulnerable sections, the Scheduled Castes and the Scheduled
Tribes. These sections stands very much neglected. If you go by actual figures of Budget,
the actual money spent on their development is very meagre and it is not adequate. In fact, in
the planning process, they are marginalised. There is an outcry, very strong outcry, among
these people. There must be sub-plan, component plan for the SC/ST in the entire scheme of
things by the Government.

Sir, there is a growing divide between the rural side and the urban side. This urban-rural
divide is becoming more and more glaring and there is a big gap in the income levels of the
people. Sir, we all swear in the name of Constitution. The Constitution talks about justice —
social, economic and political. What about the economic justice? Even the spirit of the
Directive Principles of our Constitution is that wealth shall not be concentrated in the hands
of a few. But, in India, particularly after 1990s, the so-called reforms were introduced in our
country. ...(Time-bell)... Alos people are grabbing the wealth of the nation. They are becoming
rich and super-rich. ...(Time-bell)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please conclude.
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SHRI D. RAJA: We cannot be proud of claiming that we have trillionaires or billionaires.
We have poor people. Sir, the vast majority of our people are poor and vast majority of our
people still struggle for drinking water, housing and passage roads to their villages. How is
this Government going to address it? It is not that we are opposing the Bills. In any case, we
will have to support these Bills. But the Government must have some serious introspection.
The Government will have to go for mid-course corrections. The Left is supporting this
Government. But it is not that we enjoy power without any responsibility. Without being in
power, we feel more responsible, more answerable to the people. We are concerned with
their problems. That is why we are telling the Government that it will have to make serious
introspection; review your performance.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now conclude please. Please. Conclude
now.

SHRI D. RAJA: Otherwise, there is no point in claiming that the UPA Government is an
'‘aam aadmi' Government. This is what I would like to emphasise at this point of time.

SHRI RAMDAS AGARWAL.: Sir, just one second only.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Noj; there is no time.

SHRI RAMDAS AGARWAL: Sir, I will not take more than a minute. He has referred to
my speech. I just want to bring to the kind notice of Mr. Raja that during the NDA time, we
distributed millions of tonnes offoodgrains to the drought-affected areas, to the flood-affected
areas and to the poor. So, he should not blame us that today only we are taking of the poor.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): All right. Shri Sanjay Raut.
...{Interruptions)... No; no; please ...(Interruptions)...

SHRI D. RAJA: When you came out with 'India Shining' campaign, the farmers were
committing suicides under your regime. That is a fact. That is part of the history.
...{Interruptions)... That is what I am saying ...{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Okay; Shri Sanjay Raut.
...{Interruptions)... No; please Mr. Raja, that's okay. ...{Interruptions)... YoU have made your
point. ...{Interruptions)... You have made your point; he has also made his point. ..
{Interruptions)...

SHRI RAMDAS AGARWAL: 'India Shining Programme' is not your subject. Your subject
is, ...{Interruptions)... foodgrains to the poor. ...{Interruptions)...

SHRI D. RAJA: Sir, I am saying that the Government must strengthen the Public
Distribution System and ...{Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J.. KURIEN): That's okay; you made your point
and he made his point. ...{Interruptions)... That's all. ...{Interruptions)... Mr. Sanjay Raut.
...{Interruptions)... It is not an interaction session.

SHRI SANJAY RAUT (Maharashtra): Thank you, Mr. Deputy Chairman Sir, for the
opportunity given to me to speak on this Appropriation Bill.

Sir, many hon. Members have already spoken on this subject. Shri Ramdas Agarwal has
made very valid points in his speech. I would like to draw the kind attention of the hon.
Finance Minister to two or three issues.
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Sir, as the earlier speakers had mentioned, the rate of growth of GDP is about 10 per cent.
But in the agriculture sector we are not getting the desired results. The poor people and
farmers of this country do not know what economic growth and what growth in GDP is; they
only want roti, kapda aur makan. Unfortunately, they are not getting these things.

All of us talk about ten per cent growth rate. It becomes a statistical thought. Sir, 0.2 per
cent of our people are growing at a growth rate of 9.92 per cent per annum. But there is a
very large proportion of our people whose growth rate is much below 0.2 per cent. More
than 20 crores of our people live on belove Rs. 15 per day. What is there to speak of our
country's development now? Farmers in our country are living in poor conditions; their lives
are worsening. According to one report in our country, one farmer commits suicide every
thirty minutes. In my State, Maharashtra, especially in Vidarbha, more than 10,000 farmers
have committed suicide in the last three years. It would really be a matter of shame for us if
we have not get serious about and have not paid special attention to agriculture even sixty
years after Independence.

Sir, the poor farmers are unable to repay their agricultural loans in any manner; they are
unable to keep up their pride. Day-by-day, the number of fanners committing suicide is
increasing. This trend has to be immediately arrested, failing which the results would be
very serious. Loans are being advanced only to those eligible persons who have the capacity
to repay them and not to others. This is the general rule. Everyone is well aware that agriculture
is not a profitable job. People are bom in debt and live in debt but those who also die in
debts are only the farmers. This is the situation of our farmers. As far as I know, in Tamil
Nadu, the Chief Minister, Shri Karunanidhi, has written off all the outstanding cooperative
loans of farmers including interests on them. If Shri Karunanidhi can take this step in the
interest of the farmign commuity, why can't a State like Maharashtra do the same? The
nation cannot survive without the farming community. Save fanners, save India.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude.

SHRI SANJAY RAUT: Otherwise, we won't be able to talk of Jai Jawan Jai Kisan.
Taking the cue from Shri Karunanidhi, all cooperative loans and loans from nationalised
banks taken by farmers throughout India should be written off. Our country is about to
become an economic super power, and yet, we cannot prevent our farmers from committing
suicide. They are unable to repay debts even as little as Rs. 5000 or Rs. 10000. We claim
ourselves to be a super power with a stupendous growth in the services sector, but we cannot
provide economic security to two-thirds of our population.

Therefore, once again, I urge upon the Government to revise the package to cater to the
needs of the farmers and also to waive of Tbank loans taken by them for agricultural purposes.

With these words, I conclude.

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Vice-Chainnan Sir, I was taken
aback this morning when I read a report that the Finance Minister has told the people that
this year the rate of growth of GDP would be confined to nine per cent and that they should
remain content with that.

SHRI P CHIDAMBARAM: The last part is your addition!

SHRI SHARAD ANANTRAO JOSHI: All right, you did not ask the people to remain
content with it but you have said that it would be limited to nine per cent!
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SHRI P. CHIDAMBARAM: We have said that it is likely to remain at nine per cent.

SHRI SHARAD ANANTRAO JOSHI: Till yesterday, we were talking of a growth rate
often per cent and the rate of growth of agriculture was 1.8 per cent. In the meanwhile, the
Planning Commission has come out with figures that the rate of growth of agricultural products
has increased to 4 per cent. It is very difficult to understand how the rate of general GDP
comes'down when the rate of growth of agriculture goes up. I have not understood the link
between the two.

SHRI P. CHIDAMBARAM: Of course, you understood, but you don't want to say.

SHRI SHARAD ANANTRAO JOSHI: On the basis of the 4 per cent rate of growth of
agriculture, I am of the opinion that if only certain policies are followed, then the rate of
growth of general GDP can be as high as 15 per cent, and I would like to suggest to the
Finance Minister some of the things, if done, I think, some of the Supplementary Demands
could have been cut down. First, Sir, there is a demand now that the sugar factories should
be given interest-free loan in order to ensure that their losses are wiped out or they are able
to pay the cane prices. Sir, [ have made a study on that and I can say that on the basis of what
products the factories can make out for one tonne of sugarcane and what income they can get
out of that, every type of factory can pay, for example, the Statutory Minimum Price. For a
factory which has 10 per cent sugar recovery, SMP is only Rs. 728, while they actually get
the income of Rs. 1,519. At the other extreme, the factory which has the recovery of 13 per
cent, it gets Rs. 2032 as income and they are required to pay only Rs. 1007. What I am trying
to say is: This claim that the sugar factories are making losses is entirely dishonest. What the
factories in the North are doing is: They are not paying the farmers and developing a backlog,
while the factories in the South are clamouring that even the Statutory Minimum Prices
cannot be paid. I would like to ask, as a farmer. Sir, that this is a dishoest claim and if, at all,
you want to give some money for the sugar sector, you should ensure that money goes
directly to the cane growers rather than through the pipeline of factories through which the
money doesn't appear to reach the farmers at all. Secondly, Sir, a major case of loss was
about the wheat imports. Sir, there are some very serious mistakes and I am going to make an
argument which possibly you can appreciate. Sir, on the 28th of February, you put a ban on
taking open position on the fiitures market. On the 16th March, the Minister for Agriculture
said—because the Indian futures were closed, he referred to the Chicago Board of Trade—
that the current price was Rs. 744 and, therefore, the price of Rs. 850 as a procurement price
was declared for wheat in India. Sir, that was the quotation for the month of March, while the
procurement was to take place in the months of April and May. If he had only correctly
referred to the contract prices of the Chicago Board for April and May, then he would have
found that prices quoted even at that time were Rs. 1050 to Rs. 1100. If the correct price had
been fixed as procurement price, then you would have got sufficient procurement and you
would not have found yourself short of any wheat supply at all. Sir, further, when the first
tenders were called, the tender that could be accepted was 263 dollars. At the time, rather
than looking at the Chicago Board quotation, the Ministry of Agriculture preferred to look
into some documents of a body of UNDP which claimed that the prices are going to come
down, and on that basis they rejected that tender. In fact, if they had depended on the Chicago
Board of Trade's calculation, they would have found out that the prices are actually going to
go up. Second time when they accepted the tender of 325 dollars, they again made a wrong
judgement, and I am making a very serious allegation that the Ministry of Agriculture
deliberately chose to base themselves on documents which were convenient to the decision
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they had already arrived at. And if this is what happened that cost us about Rs. 3000
crores, the policy on sugar is costing us Rs. 3000 crores. Sir, I would like
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude.

SHRI SHARAD ANANTRAO JOSHI: Just two minutes, Sir. Senguptaji, the FIIs
should be taxed. What I am trying to say is that the entire FIIs are coming only for
industries and it is impossible to divert it to agriculture, and this can be done if we allow
the forward trading and the futures market in agriculture and allow the financial
investment and direct investment also in agriculture through the futures market. If that
happens, I am quite sure that IS per cent rate of growth is easily obtainable.

Last point is about retail trade. There are a number of people who stand for the
small traders and defend the small trader as against the malls and the suf T markets. 1
can say that the farmer stand for the super market because the small trader has taken care
of only his shop and he has not done anything to build up a chain between the harvest
and the kitcheti. What the malls do is to build up that chain, and therefore, farmers
would like to have more malls that would build up the chain between the harvest and the
kitchen. Therefore, do not think that there is opposition to the retail trade. It comes
from a consumer category of urban people. The farmer is behind it and we expect the
Government to provide police protection where the goons try to attack these malls.

DR. BARUN MUKHEP.J.EE (West Bengal): Thmk you for giving me a chance to
speak on this subject. While supporting these two Appropriation Bills, I would like to
highlight some of the aspects of the economic policy of the Govenunent. It is a pity that
while the Government's economic policy is encouraging exclusive growth, they have now
started taking about inclusive growth. Unless the basic characteristic of this economic
policy of the present Government, which is continuously increasing disparity between
the rich and the poor, is changed, they cannot dream of achieving inclusive growth about
which they are now talking' so highly. It appears that poverty and unemployment are
going up due to poor public investment in agriculture and jobless growth of industry.
Unemployment and poverty are mainly growing due to these two factors. Sir, after
studying the whole aspects of economic policy, it appears that the overall anti-poor
policy and withdrawal of subsidy from public utility services and foodgrain items of PDS,
which appear to be basic features of the economic reforms policy of the UPA Government,
are causing immense sufferings for the poor and the working-class people. So, whatever
publicity the Government may malJce for the cause of the aam aadmi, but until and unless
the economic policy is changed, no benefit can be accrued to this aam aadmi. 1 would
like to emphasise one point that the latest three attacks on the poor farmers, small
traders and common people are coming through three factors. First, through SEZs;
secondly, through entry of corporate houses in retain trade; and, thirdly, through entry of
corporate houses and FDI in agricultural marketing and contract farming. These three
attacks, which are encouraged basically by the Government's economic policy, are
causing increasing sufferings for the poor people and aam aadmi. Basically, until and
imless these policies are changed, it will be useless to talk about inclusive growth of the
society. I would like to say that continuing rise in prices of essential commodities and
suicides by thousands of farmers should definitely be considered as dark spots on economic
performance of the Government. This cannot be wiped out just by high-soundfng publicity
of GDP growth and Sensex rise. Sir, the Government's statistics can speak well about it.
They can bear testimony to the continuous rising profitability of big corporate houses,
and, on the other
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hand, growing poverty and unemployment in the country. These cannot be any remedy on
this aspect until and unless the present economic policy of the Government is changed.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please conclude.

DR. BARUN MUKHEP.J.EE: So, we hope that the Government will think over it.
They are now giving publicity to the inclusive growth but until and unless the basic aspects
of the economic policy are changed, the inclusive growth in the society cannot be achieved.
Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you. Good point. Now, Shri
Shunmugasundaram.

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Mr. Vice-Chairman, Sir, on behalf
of the DMK Party, I support these two Appropriation Bills. Sir, the general feeling which has
been expressed in this august House is that enough attention or priority is not given to the
agriculture sector and agri-based industries. Sir, it is the duty of the UPA Government to
alleviate this particular doubt. Sir, the promise made by the hon. Prime Minister that there
would be four per cent growth in the agriculture sector has to be fulfilled, and, I request the
hon. Finance Minister to respond to what has been done to give necessary support to the
agriculture sector.

Sir, the Minimum Support Price of agriculture has to be increased in all the areas and it
should be taken care of by the hon. Minister in the near fijture. The boom in the Sensex and
the IT industries or IT-related services is encouraging but, in reality, what is happening is
that these industries, particularly, the service industries, which are enjoying tax benefits
from the Government, are investing in real estate in the country.

In this process, the real-estate price has gone up and this is the most unproductive growth
in this country. A request the hon. Minister to put a check on this. I have also seen some of
the non-agriculture, non-farming sectors like the educational institutions accumulating 400
or 500 acres of land. For what purpose they are doing so? They must be taxed. I congratulate
the Jion. Member Mr. Raut from Shiv Sena who recorded that the hon. Chief Minister of
Tamil Nadu, Dr. Kalaignar, had given relief to the farmers from the agriculture loan to the
extent of Rs. 7,000 crores. That is a way to encourage the agriculture sector in the States. I
also expect the hon. Finance Minister to extend similar benefits at the national level. Sir, the
hon. Member Mr. Perumal ...(Interruptions)...

SHRI P. CHIDAMBARAM: You must appeal to all the Chief Ministers of the States.

SHRI R. SHUNMUGASUNDARAM: That is for the Finance Minister to write to all the
Chief Ministers. (Interruptions)

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) You can also appeal to the Chief
Ministers. No problem.

SHRI R. SHUNMUGASUNDARAM: Sir, hon. Member, Shri C. Perumal expressed his
concern about the Cooperative Drinking Water Scheme, Hogenakkal. Sir, as far as my
information goes—I believe the hon. Finance Minister will also clarify and inform this
House—the State Government has written to the Central Government and the project has
been taken up at the Japan bank level.

Sir, hon. Member Shri Sharad Joshi said about fijture contracts. Sir, as far as future contracts
and fliture markets in agriculture are concerned—as far as my information goes and as far as
what I have read—it is very good in many of the countries, and, particularly, with regard to
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the agriculture produce, the farmers are assured of their prices and the payments are made in
advance, which must be given encouragement by the UPA Government. With these words.
Sir, I support the Bills.

SHRI RAHUL BAJAJ: Thank you, Mr. Vice-Chairman, Sir, for giving me this opportunity.
I stand here to support both the Appropriation Bills No. 4 and No. 5. Sir, I would like to put
on record that I support these Bills as an independent member of this august House who was
brought in this House by...

THE VICE-CHAIRMAN (PROF. R J. KURIEN): Independent "honourable"” Meilllcie

SHRI RAHUL BAJAJ: Sir, I cant say that about myself But, elected by all the four
major parties, BJP, NCP Shiv Sena and Congress in Maharashtra ' may clarify for the few
who don't know...

SHRI R CHIDAMBARAM: Now, he has said who sent him to the House.

SHRI RAHUL BAJAIJ: The Finance Minister has a point of view. Sir, But three parties
voted for me, and the 4th party, the Congress, also helped me come here because they put up
a sacrificial candidate against me. And, therefore, as I say, I have come here with the unanimous
support of all the four major parties.

Sir, I have to make three points while supporting both the Bills. I don't need to get elected
by the aam aadmi. So, 1 don't talk ofaam aadmi just as vote bank politics. But, I am talking
of aam aadmi. This country can't move forward. We can't have a growth rate, whether 4 per
cent in agriculture or total growth rate of 10 per cent or 15 per cent, which my friend, Sharad
Joshi, is talking about, unless we have growth. So, we need growth. Sir. What does an aam
aadmi need ultimately? Employment and rising income—whether in agriculture or anj*here
else—and a control on inflation, not wholesale only, as my friend AP.J.un Kumar
Sengupta said, but the prices that he has to'pay can't be 7 per cent. That also has to come
down to 3 per cent or 4 per cent. How do we do this? Or, what are the problems? There are
many, but in the limited time that I will have, I would like to say that expenditures have to be
controlled. Very rightly it has been said that governance is a major issue. Delivery and
implementation are major problems. We all know it; the Finance Minister knows it; the
Prime Minister knows it. But, we are not finding a solution. There is InetTiciency; there is
corruption. Please go in for public private partnership. Where private sector comes in, keep
it accountable. Whether NGOs or corporate sector, keep them accountable because this is
Government's money. But, take their efficiency into account. Do not any longer consider the
private sector as somebody outside. We are domestic national private sector. Take our help
wherever appropriate. So, public private partnership is very important.

Secondly, it has been mentioned by some hon. Members, subsidies have to be there. You
can't remove them completely. But, why to the rich? Why to the people who are above the
poverty line? Why non-merit subsidies? Where is the politics in that? Why to give subsidy
on petrol? 1 say that as a vehicle manufacturer. Petrol is not used by the poor people. Oil
Bonds are to partly help the oil companies. 1 believe bonds are not shown as deficit financing.
1 am subject to correction by the Finance Minister. If that is so, the deficit financing, that he
assured us will remain under Budgetary figure for the current fiscal year, in spite of all other
expenditure, is perhaps not the full deficit of this country. Sir.
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My last point is the point, which was referred to by Mr. AP.J.un Kumar Sengupta,
regarding exchange rate of the rupee, ultimately, 20 years down the line, if India has to be
strong, I would like the rupee exchange rate as one dollar one rupee, not forty. You cannot be
a strong country with a weak currency. But, gradually, in the right way, for fundamental
reasons of the economy, not by FII money coming in. Let the FDI come in. What is this
hot money coming in, whether for this sector or that sector. Yes, you did something for
Participatory Notes. There was no openness there. (Time-bell) There was no transparency.
Transparency was brought in. For years we have been saying about the Mauritius
Agreement, even when Mr. Yashwant Sinha was there, in the NDA Government. Why don't
we revisit it? is it because Mauritius is an Indian origin People friendly country? A lot of
ghotalas are going on under that. A lot of wrong kind of money is coming in. Why can't we
put some control on FII money? Because, what is happening with the exchange rate of
rupee? Exports are suffering. Especially, the smaller companies, textile industry, auto
components industry and many other industries are suffering. I export 20 per cent of my
production. My margins are getting very much hit. Why are you hurting our exports? And
more important, that has not been talked about, which is hurting Indian industries, small,
medium and large, is imports from China. Shri AP.J.un Kumar Sengupta said that it was
coming 'but." What 'but?' That is not a market economy, I am sorry to say. The cost structure
is opaque. They are not fiilly WTO-compliant. Put some anti-dumping duty on that. Don't let
Chinese products come in till there is level-playing field for India. Don't even think of an
FTA with China. That would be anti-nation, anti-India.

Through you. Sir, I would request the Finance Minister, who has done a great job during
the last three years, to continue to help India, Indian people, Indian economy, and Indian
industries. Indian industries, I repeat, are not foreign industries. Whether it is Bajaj or any
other company, they are not foreign companies. We are as patriotic jas anyone on the Left or
the Right. Please support the farmer, the industrialist and the Indian people. (Interruptions)

THE VICE-CHAIRMAN (PROF. PJ. KURIEN): Please conclude.
SHRI RAHUL BAJAJ: Thank you, Sir.
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SHRI KUMAR DEEPAK DAS (Assam): Thank you, Vice-Chairman, Sir, I rise to speak
on the two Bills discussed on the House. Regarding the subjects discussed here I would like
to highlight that the problems of Assam and the North-Eastern States are not taken care of
...{Interruptions)...

2N 3R R 9=, 54 59T fE< 3rgdTe 118 q | 89 ST <16 i A1 qa a1
%8 T Bl

THE VICE-CHAIRMAN (PROF. P1J. KURIEN): No interpretation. Please check.3TdT&
BT eLet me check. 818 d, 3T AT &

it 3rR Rg: o A aiferg |

SHRI KUMAR DEEPAK DAS:* I doubt if the problem of the north-eastern States are
really understood. First of all, I would like to submit, the people of the State I come from,
Assam, have been losing property worth crores of rupees every year due to flood. Thousands
of people are suffering. Schemes which are undertaken to benefit the farmers and their
economic growth are not implemented properly in Assam. We are talking about industrial
development, agricultural development and economic development. It is said that the GDP
growth is now at 9.1%. But in the picture of national growth Assam does not feature.

If does not show the real picture of the entire nation. The real picture is submerged in
Assam, in the north eastern States where thousands of farmers are dying. They are committing
suicide. That is the real picture of India today. The picture of a developed nation is hidden
under this condition. The farmers all over the country are suffering today; but I think it is
important to pay special attention to Assam. Agriculture expert Sri Swaminathan the hon'ble
MP present here he had visited Assam. But I am afraid the Government of India did not pay
adequate attention to his report and did not consider its suggestions. The suffering of the
people of Assam with regard to price rise is much more than in other parts of the country. I
would like to read out a statement made by the then Finance Minister, in 1978, in the Assam
Assembly to high light the financial positions of our State.

*The speech was originally delivered in Assamese.
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[MR. DEPUTY CHAIRMAN in the Chair.]

Sir, I want to quote: "I rise to inform the hon. Members about a matter of public importance.
As the, hon. Members are aware, the Seventh Finance Commission have submitted their
recommendations and these have been accepted by the Government of India with some
modifications. Although as a result of the recommendations of the Finance Commission the
total transfer of resources to the States would be more than doubled, the share of Assam in
the transfer of resources in absolute terms has been far below our expectation with the result
that instead of a revenue surplus which we were hoping for will be left with a substantial gap
on the Revenue Account. During the Sixth Commission, the resource transfer actually received
by us will amount to Rs. 489.34 crores whereas the total transfer likely to be received by
Assam during the 5 years from 1979-80 to 1983-84, as a result of the Seventh Finance
Commission's recommendations, will be only Rs. 518.65 crores. We are deeply disturbed to
find that Assam's share of the total transfer of resources to all the States taken together has
been reduced from 4.57 per cent during the period covered by the Sixth Finance Commission
Award, to a mere 2.49 per cent for the next 5 years, covered by the Seventh Finance
Commission. As a result, the doubling of the transfer of resources from the Centre to the
States has hardly benefited our State." This was the statement made by the Finance Minister
of Assam in the year 1978.

Same situation is prevailing in the State today. People are facing the same problems. That
is why I say, it is necessary to pay special attention to Assam. The resources in Assam have
to be streamlined. Assam has got special subsidies for economic and industrial growth. But
have you noticed how much industrial growth has taken place? The Union Government
should take note of this. A welknown politician from Assam had served the country as President
of India. I am talking about Late Fakhruddin Ali Ahmed. When he was the President then he
laid a foundation stone for a Jute Industry in his constituency Barpeta. That was my Assembly
constituency also, but I am sorry to say, although the nation occasionally pays homage to
him nothing is being done to fulfil his dream by starting the project. The foundation stone is
now covered under a heap. Sir, we want to draw the attention of the Central Government to
solve the problems faced by the people of Assam. Whatever developmental project has been
taken up in Assam is progressing very very slowly. I want to mention the Begeebil Bridge
project in this regard. The project which was to complete in 7 years, is taking 15 years. The
Central Government had announced the project in 1997 to construct a bridge on the
Brahmaputra. But it is going on a snails pace and is anticipated to be completed in 2012.
Nothing can be more unfortunate. Sir, the people of Assam are suffering and facing problems
in railways also. The problems of Assam should be considered national problem. The problem
of floods in Assam should be considered as a national problem.

Vice Chairman, Sir, I want to say a few words about the problems face by the jute farmers.
The price of jute has gone down. The farmers are not getting adequate price for their produce.
They are suffering due to the loss.

I submit that the Central Government take note of the problems of the jute farmers of
Assam and see that they get proper value for their products. If the farmers of Assam progress,
the country progresses. I request the Hon'ble Minister to take not of this. With this I conclude
my speech supporting the Bills. Thank you.

MR. DEPUTY CHAIRMAN: Sir, Tapan Kumar Sen. Please take two minutes.
SHRI TAPAN KUMAR SEN: Sir, I will complete within two minutes. I have got just
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three questions. Thank you very much for giving me this opportunity. We had already discussed
the economic disparities in the House the day-before yesterday. It was admitted that there
were disparities and they had to be addressed.

Now, the first point is that the rate of growth of disparity is higher than the rate of the
economic growth itself thereby reflecting a distributive distortion. I don't think that governance
failure is the only reason. There is something wrong in the system and policy model. That is
also affecting the governance changing its direction. So, it should be addressed.

Secondly, despite the buoyancy in the tax revenue, the accumulation of tax arrears is
increasing, meaning thereby that the full potential of the economic growth could not be
harnessed in revenue generation. I think, this area should be addressed very aggressively.

The third and the last point is that the flow of money in the form of FDI and FII is
welcome, but not in an unregulated manner. Already certain alarm bell was rung by the
Reserve Bank that some regulation was required to be there and it came out very specifically
on banning the Paricipatory Note transactions. I think, the hon. Minister will enlighten the
House as to what aggressive action is going to be taken in these areas. Thank you.

SHRI P. CHIDAMBARAM: Mr. Deputy Chairman, Sir, I am grateful to the 19 hon.
Members, beginning with Shri Ramdas Agarwal and closing the Comrade Tapan Kumar
Sen, who participated in this brief debate on the Supplementary Demands for Grants. Sir, it
is only right that the opportunity should have been availed of by the hon. Members to discuss
the general economic situation, as well as, the economic policies followed by the Government.
There have been some words of praise; there have been many points of criticism. I take both
of them in the same spirit. While we welcome criticism, I wish to emphasise that an open
economy and an open polity is the best road to economic prosperity. To envisage that we
must have an open economy, it does not mean that economic activity will not be regulated.
There will be regulation; but an open economy is very different from a closed economy or a
controlled economy. Only the day-before-yesterday, the Prime Minister quoted the speech
made by the Prime Minister of China. The Prime Minister is reported to have said, "Whenever
China opened out to the world and opened its economy, China moved forward. Whenever
we closed our economy and closed ourselves from the rest of the world China suffered". The
Prime Minister's speech is reported extensively today in one of the newspapers, The Indian
Express. I request the hon. Members, please read that.

Sir, I take the point that regulation and independent regulators are necessary for certain
sectors of the economy. I belive that increasing openness of India's economy, pursuant to the
reforms initiated in 1991, has been the single most important reason that we have moved
from an average growth rate of less than five per cent to a situation where we can claim that
we have moved to a higher growth rate of about nine per cent. In fact, there is discontent
with nine per cent today. Please remember that for many years we were content with three-
and-a-half per cent and five per cent. I welcome this discontent. We must always be dissatisfied
with the growth rate that we have achieved and aim for more. I only wish that Shri Sharad
Anantrao Joshi's prediction, not for the reasons that he has said, that we should move to a
double digit growth, comes true. In fact, that is the goal of the Eleventh Plan. We will begin
with a growth rate of about 9 per cent and by the end of the Plan, we hope to move to a
growth rate of 10 per cent. While criticism of policies and the way it is implemented is
welcome, I am, sometimes, disappointed when people criticise growth itself or people criticise
parameters that measure growth. If we fail in delivering drinking water, if we fail in delivering
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roads to rural India, if we fail in delivering medicines to rural people, the fault is not the fault
of growth. What has growth got to do with failure of governance? It is growth which has
given us the revenues which we can now apply to different sectors of the economy. Let me
just compare two numbers. Just look at these two numbers. The kind of money that is now
being applied to different sectors; the kind of money that is being made available to the
States. These are facts. This is not meant to make any political point. In 2003-04, State's
share of taxes was Rs. 65,784 crores. This year, it will be Rs. 1,42,450 crores. In 2003-04,
grants and loans to State Governments was Rs. 71,583 crores. This year, it will be Rs. 1,06,987
crores. How did this happen? This happened because India's economy is growing at a higher
rate, generating larger incomes for more people resulting in more tax and non-tax revenues
to the Central Government, which we can share with the States. My only appeal to all sections
of the people is, say what you want about the manner in which we apply resources, say what
you like about the manner in which we govern the country, but do not run down growth. Shri
Rahul Bajaj made the point quite effectively. Growth is imperative. Inclusive growth is the
goal and we must work hard to make this growth inclusive growth. Faster and inclusive
growth is the title of the Eleventh Plan Document and I must respectfully urge all sections of
the House to please support the policies that promote faster growth, but hold us accountable
if we cannot deliver inclusive growth. Naturally, concern was expressed about agriculture. I
would, therefore, take just a few minutes to explain what we are doing in agriculture. In the
current year, agriculture growth rate is, at least, 70 basis points higher than the last year's. I
am, therefore, confident that the year will end with a higher growth rate of agriculture,
perhaps 3.6 per cent, closer to 4 per cent. But I cannot say whether we will touch 4 per cent.
We might be close to 3.6 per cent. Our aim is to raise agriculture growth to 4 per cent.
Without agricultrue growing at 4 per cent, it is not possible to address the fundamental
issues of rural poverty and rural incomes. The other two sectors are growing at close to 9 per
cent. But if agriculture continues to grow at rates of 2 and 3 per cent, the disparity will only
become wider. In fact, even if agricultrue grows at 4 per cent, there will be disparity. But we
must ensure that agriculture grows, at least, by 4 per cent a year.

A number of initiatives have been taken by this Government. Recently, we announced the
Rashtriya Krishi Vikas Yojana. An additional Rs. 25,000 crores, over and above the budget
presented in February 2007, have been provided, over a period of time and the Food Security
Mission has been launched. We have drawn heavily from all the reports that have been made
available on the agriculture sector. Sir, specific initiatives include, in technology, research
priorities will shift towards evolving a cropping system to suit agro climatic conditions. The
ICAR would be restructured for evolving appropriate cropping systems. In irrigation, as the
scope for new, large surface projects is limited, the focus would be to complete the ongoing
projects by increasing allocation under AIBR More emphasis will be placed on participatory
irrigation'management. In ground water exploitation, priorities would be areas of abundant
availability such as Assam, Bihar, Chhattisgarh, Orissa, Jharkhand, parts of Uttar Pradesh
and West Bengal. The National Rainfed Area Authority will focus on the problems and
potentials of rainfed areas. Input and support services would be strengthened. Efforts will be
made to have more inclusiveness in the credit access even while we acknowldge that the
total volume of credit has expanded. The new food security mission will attempt to reduce
the yield gaps within States and between States, and aim at increasing the foodgrains
production by, at least, 20 million tonnes — 10 million tonnes of paddy, 8 million tonnes of
wheat and 2 million tonnes of pulses. Appropriate emphasis will be placed on diversification
of agriculture. And equity issues for small farmers' needs would be given special consideration.
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As far as irrigation is concerned, the total outlays in the Eleventh Plan, at constant prices, is
tentatively put at Rs. 54,701 crores, as against the Tenth Plan outlay, at 2001-02 prices, of
Rs. 20,513 crores. In addition, Rs. 25,000 crores as Central Assistance to States, through the
Rashtriya Krishi Vikas Yojana, will be provided. Further, for irrigation, the total outlay
proposal is Rs. 1,82,050 crores under the State Plan; Rs. 45,415 crores for AIBP, and Rs.
4470 crores under Central Plan. Thus the total for irrigation will be Rs. 2,31,935 crores. As I
said in the other House, the real issue is: Are these monies being well spent and will these
monies be well spent? Today, I am sorry to say that most programmes under irrigation are
contractor-based, not beneficiary-based. The happiest lot for all these allocations must be
the contractors. Therefore, unless we improve the efficiency of implementing these projects,
without leakage, without wastage, without corruption, whatever money is provided will not
achieve the goals. Therefore, I appealed in the other House, and I appeal to this House; 1
know there is leakage in many programmes. But, at least, as far as irrigation is concerned, if
we can spend this money efficiently, — it is a huge amount of money; something like Rs.
2,31,935 crores in a period of five years — without leakage and without corruption, the
entire landscape of agriculture in this country will be dramatically changed over the next
five years.

Sir, as for the expenditure on Agriculture Research and Education, in 2003-04, the total
amount was Rs. 1,435 crores. We have stepped it up year after year and, for the current year,
it is Rs. 2,458 crores. This is still a small amount. I will try to provide more. But the fact is
that we have raised it from Rs. 1,435 crores to Rs. 2,458 crores. We have added a huge
extent to irrigated land. The total land, that has been added, is quite large. At the end of the
Eighth Plan, the total land for assured irrigation was 86 million hectares; under the Ninth
Plan, it was 94 million hectares; under the Tenth Plan, it was 103 million hectares. I have
just given you the figures for the Eleventh Plan, and I am confident that if we reach the
physical targets of the Eleventh Plan, not merely the financial outlays of the Eleventh Plan,
if we achieve the physical target of the Eleventh Plan by spending this money, the landscape
of agriculture will be dramatically changed over the next five years.

Sir, besides irrigation, the Bharat Nirman has a number of components, and each
component of the Bharat Nirman is addressing a concern of rural India, drinking water, rural
roads, rural housing, rural electrification and rural telephone connectivity. I don't wish to
take the time of the House in listing the achievements of the last two years as well as the
achievements of the current year, but, these are target-driven programmes where we have
measurable targets and these targets are being measured and monitored, and I hope that as
and when we achieve these targets, the people in rural India will find that the quality of their
life has improved, at least, a little; that life is a little better to live with roads, with drinking
water, with electricity and with telephones.

Sir, there was a lot of discussion about procurement prices. Needless to say, our
Government has increased procurement prices. I have given these figures in the past. For a
period of five years, the procurement price of wheat was increased by ten rupees a year, on
an average by about 50 rupees. Today, the procurement price of wheat is 1,000 rupees for
the next Rabi season. These are the numbers. In 1999-2000, the MSP for wheat was 580
rupees a quintal; by 2003-04, it had come to 630 rupees a quintal, 50 rupees in five years.
For Rabi 2008, it is 1000 rupees a quintal. Like-wise, in 1999-2000, for paddy A-grade, it
was 520 rupees a quintal; by 2003-04, it had come to 580 rupees a quintal, a rise of 60
rupees. We are now offering for the current year 775 rupees, which is a rise of 195 rupees in
four years.
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SHRI RAVULA CHANDRA SEKAR REDDY: Why is there disparity with wheat when
the growth is the same? ... (Interruptions)...

SHRI P. CHIDAMBARAM: Just one second. I will answer. I have noted your point. The
MSP is fixed on the recommendation of the Committee on Agricultural Costs and Prices,
CACP. In the case of wheat, after calculating the costs, -— and this is considered an expert
body — they had recommended 1000 rupees and we have accepted 1000 rupees. In the case
of paddy, we have added a hundred rupees to the recommendation of the CACP as bonus.
Therefore, we have not given less than what the Committee recommended. We have actually
given more than what the Committee recommended. The demand is, you should give more,
even more. That is the demand. Therefore, we go by an expert Committee. We have accepted
their recommendation. In the case of wheat, we have given exactly as per the recommendation.
In the case of paddy, we have given a hundred rupees more than the recommendation. Any
demand for even more would, of course, have to be considered by the appropriate Ministry.
... (Interruptions)...

SHRI D. RAJA: The Expert Committee's figures can be questioned because the Field
Investigators have not visited the villages; they have not gone to farmers. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: This is the same thing. You can ask it after this.

SHRI SU. THIRUNAVUKKARASAR (Madhya Pradesh): Sir, since the hon. Minister is
replying to this point. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't ask in the middle. ... (Interruptions)... It is not a good
practice to intervene when the Minister is replying.

SHRI SU. THIRUNAVUKKARASAR: Sir, since he is answering this point.
...(Interruptions)... I have just one sentence. Sir, in 1995, the wheat price and paddy price
was the same. ...(Interruptions)... Over the years, the difference started with Rs. 50, Rs.
100. ... (Interruptions)...

SHRI P CHIDAMBARAM: I understand that. ... (Interruptions)...

SHRI SU. THIRUNAVUKKARASAR: Now, the difference is Rs. 300. Why don't you
increase it to Rs. 10007? ... (Interruptions)...

SHRI R CHIDAMBARAM: Mr. Thirunavukkarasar, in 1995 also, the MSP was fixed
based on the recommendation of the CACP. In 2007 also, the MSPs are fixed based on the
recommendations of the CACP.

SHRI SU. THIRUNAVUKKARASAR: Then there is something wrong with the
recommendation of the Committee.

MR. DEPUTY CHAIRMAN: That is a different question. ...(Interruptions)...

SHRI P. CHIDAMBARAM: It is a different matter, if you question the conclusions of the
CACP. I mean, you were in the Government; your party was in the Government, at no time,
do I recall the NDA questioning the recommendation of the CACP. Shri Chaturanan Misra
was the Minister for Agriculture between 1996-98, I cannot recall his questioning the
recommendation of the CACP. If something is fundamentally wrong today with the CACP,
you can raise this issue, I am sure, the Minister will answer. But all I am saying is, while
replying to a general debate. I am pointing out that we have gone by the recommendation of
the CACP. But certainly that does not prevent any hon. Member or any expert from questioning
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the recommendations of the CACP and rilising a debate on that issue. I am sure, the Minister
will answer that debate.

SHRI D. RAJA: There is a demand by the farmers. They want a thousand rupees per
quintal of rice.

SHRI P. CHIDAMBARAM: That is a demand that you should make to the Minister
concerned. I have answered why this price has been fixed in this manner. Sir, let me run
through the points very quickly.

Sir, there was some question about the PDS. Sir, we are not reducing the subsidy for PDS.
I know that some answer was read. Please remember, I can give you the details, the Budgeted
provision was higher than the previous year. You are reading the RE figures. The RE figures
came down because of a decentralised procurement system and because of lower interest
rate in that year the carrying cost of food of FCI came down. You should not look at only the
RE figures. Because of other variables like interest rate or carrying cost coming down, the
subsidy bill will come down. The question is, was the quantity of foodgrains that was
subsidised remains the same, or has it come down. In fact, we have not increased the price,
at all, offoodgrains since this Government came. Therefore, the subsidy, in fact, is the same
subsidy; in fact, the subsidy has increased; MSP has increased; we have not increased the
issue price at all. Therefore, the subsidy actually has increased.

If FCI, because of its more efficient decentralised procurement and because of lower
interest rate, is able to reduce the subsidy bill, that does not mean that subsidy per kilogram
of foodgrain distributed to the poorest comes down. I am sure the hon. Member understands
the point I am trying to make. Look at the BE and look at the RE.

Sir, I wish to point out that an evaluation has been made on the Public Distribution System.
Dr. AP.J.un Sengupta said, we must have a targeted intervention. The PDS is a targeted
intervention. In fact, the Left parties say that it should not be targeted and that it should be
universal. The PDS, in fact is a targeted PDS today. Look at the conclusions of the report.
The report concludes that on all India basis, 36.38 per cent offoodgrains do not reach the
poor. 16.67 per cent is the leakage attributed to ghost ration cards, and 19.71 per cent is the
leakage in the fair price shop. It varies from State to State. If I read the figures for some
States, it is extremely alarming. It is a shameful record. I will not read the figures State by
State.

For all India, 36.38 per cent of the foodgrain do not reach the poor! Therefore, the fault
does not lie in the supply of foodgrain. The fault lies in the manner in which the food is
distributed to the poor. This is why I say, while policies can be criticised — every party is
entitled to hold its policy and propagate its policy; different Governments have been there,
different policies are being followed. The fault that is attributed to the policy, I think, pales
in comparison with the fault that should be attributed to the manner in which the policy is
implemented.

I know, there are some policy failures. But the greater part of our failures is not in policy,
but in its implementation. If we can only distribute the foodgrains.........

SHRI AP.J.UN KUMAR SENGUPTA: Who is responsible?

SHRI P. CHIDAMBARAM: I will answer who is responsible. The State Governments
are solely responsible for distributing the foodgrains through the PDS. The Government of
India can only give the foodgrains today. It is the State Governments that are entirely
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responsible for distribution. They lift the stocic, they give it to the fair price shop, they issue
the ration card, they weed out ghost ration cards; it is entirely their responsibility.

My party is also in State Governments. I am not running away from the problem. If the
Congress Party is in State Government and things are going wrong, then the Congress party
is responsible. Equally, every party in the State Government is responsible. All I am trying to
say is, we can certainly discuss policy failures, but whatever the policy is, unless the
implementation is strong, how do we carry out policies in this country?

Sir, very quickly, let me run through a few points. Dr. AP.J.un Sengupta said, I am a
little surprised, that these levels of growth rates have been achieved in the NDA period also.
That is not correct at all. The first five years of NDA period, under one Finance Minister
returned an average growth rate of 5.3 per cent. Let us get that number burnt into our
memory - 5.3 per cent. In the last year — another Finance Minister - it went to 8.5 per cent.
The average, therefore, for six years was 5.8 per cent. The average for the six years was 5.8
per cent; the average in our Government is 8.6 per cent. Therefore, I think, we should not
make this mistake. Our memory should not be allowed to play tricks; — I am sure that any
Government, the next Government and next Government should aim higher. We have
aimed higher, we have achieved the higher growth rate, and I am sure every Government
would want to aim higher than the previous Government. Sir, very quickly, I come to
Service Tax. ...(Interruptions)... Again memory is playing tricks. Service Tax was
introduced not by the UPA Government; it was introduced by Dr. Manmohan Singh in
1994-95.

SHRI RAMDAS AGARWAL: I did not raise any objection why this had been introduced.
... (Interruptions)...

SHRI P. CHIDAMBARAM: I am going to answer it. ...(Interruptions)... Now services
sector occupies 54 per cent of India's GDP. Can thai sector go without paying any Service
Tax? If manufacturing can pay Excise Duty, which is a value added tax, the services sector
must also pay Service Tax, which is a value added tax. ...(Interruptions)... Just a moment,
please. ...(Interruptions)... So, the First Service Tax was introduced in 1994-95. Then I
think, the United Front Government added 11 services; the NDA Government added 37
services and remaining have been added by the UPA Government. But this is inevitable.
From the 1 st of April of 2010, we are moving towards a GST. What is GST? It is Goods and
Services Tax. Excise Duty and Service Tax will be combined into one tax called GST.
Therefore, those of you who think that Service Tax is an abomination, I would respectfully
request you to revise your view. Service Tax is not an abomination; Service Tax is a value
added tax which falls upon services like Excise Duty falls upon goods and from 1st of April,
2010, we will have a combined tax which falls on both goods and services. The State
Governments are on board, the State Finance Ministers are on board, the State Chief Ministers
are on board and I think hon. members of Rajya Sabha should also come on board and
accept that GST will come on the 1st of April, 2010. Sir, there was talk of revenue forgone.
I wish I could make it zero. But then hon. MPs must stop writing me letters — give exemption
to this sector, give exemption to that sector and make this Duty zero Duty.... (Interruptions)...
That is a different matter. But the point is revenue forgone is because some sectors deserve
relief For example, agriculture sector deserves relief Therefore, agricultural hand tools
come at zero Excise Duty. Should I put Excise Duty on agricultural hand tools? I cannot.
I should not. Therefore, a number of sectors deserve relief, agriculture deserves relief,
exporters deserve relief, and small-scale industry deserves relief We have given Excise
exemption of one-and-a-half crore to small-scale industry. Therefore, when sectors
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deserve relief, we give the relief. But I agree with Rahul Bajaj that while we are giving relief
to deserving sectors, we are also giving relief to undeserving sectors. While we are subsidising
merit goods we are also subsidising non-merit goods, While we are subsidising the goods
and services consumed by persons below the poverty line, we are also subsidising the very
same goods and services consumed by persons above the poverty line, But, I think we need
to take a look at subsidies. I am willing to come back for a fiill discussion on subsidies; it is
nobody's case that all subsidies will go. No. Even the affluent countries subsidise. We must
subsidise food in this country. We must subsidise fertilisers in this country, we must subsidise
some ftiels in this country. But we must revisit subsidies once in three years, once in five
years, remove the non-merit subsidies, and focus subsidies only on deserving sectors and for
deserving sections of the people.

-Sir, there was some question about education loan, I do not know why. I am not saying
that every deserving student has got a loan. I know there are Branch Managers who are
unhelpful. But the point is when we took over only 3,19,337 students had got education
loans and the total amount outstanding was Rs. 4550 crores. Today, it is 9,54,729 students
and the total amount given as educational loan is Rs. 14,810 crores. This is as of June, 2007.
My unverified numbers say that the number of educational loans in the country has crossed
10 lakhs. It was 3,19,000. Today, it is 10 lakhs. And, I assure you, once again, it is my
intention, that every deserving student, who has got the minimum mark, who has gained
admission to one of the listed courses in an accredited institution should be given an
edcuational loan and no Branch Manager should be allowed to deny a loan and every
complaint must be investigated. 1 can honestly and proudly claim that every complaint has
been investigated to its logical conclusion until I am personally satisfied, not my officer, that
the loan has been either granted—they give eight out of every ten—or in two out of every ten
cases they satisfy me that for the following reasons that student does not deserve a loan. It
takes a considerable part of my time. But, I do not mind, I have committed to expending this
programme and 1 will ensure that this programme grows from year to year.

Finally, there was some question about the diploma in nursing. I do not know whether the
hon. Member is here. His information does not seem to be correct. Information I have got is,
if the candidate has obtained a diploma from an institute recognized by the Central Nursing
Council or the State Nursing Council, irrespective of whether it is a private sector college or
the public sector college, such candidate is eligible for Government jobs.

I think, I have answered most of the points.

Sir, an hon. Member expressed his appreciation for my 'sincerity and commitment' and
raised a concern that I was, perhaps, unwittingly not revealing information about the company.
It is entirely incorrect. The company was investigated and a Show-Cause notice was issued.

The Show-Causes notice—kindly mark the dates—was adjudicated on 1 Ith July. 200"
and a demand for Rs. 240 crores of Excise Duty and Rs. 9.26 crores of Custoaib Ou.j .
confirmed. This was in the NDA Government. The parfy filed an appeal. In the meantime,
our party came into office. Our Government, my Ministry my Department defended the
appeal and the appeal was rejected by the Tribunal by an order dated 17th June, 2005. We
did not lose the case; we won the case. A further appeal was filed in the High Court. My
Government, my Department defended the appeal in the High Court. The High Court
dismissed the appeal on 3rd May, 2006 confirming the demand. Therefore, in two appellate
courts, we have won the case against the party. Now, the party has gone to the Supreme
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Court. The next date of beaming is a date which will be fixed. So, we are defending the case
and we will defend the case in the Supreme Court and I am confident that our lawyers will be
able to sustain this demand.

SHRI AMAR SINGH: I am fully satisfied with the hon. Minister.

SHRI P. CHIDAMBARAM: Sir, I will add further. Four of the officers of the company
are being prosecuted and a complaint has been filed before the Magistrate on the 21st
September, 2007. So, no favour is being shown to any one. There are industrialists in this
House. There are people connected with industry. I have no friends, I have no enemies in
industry, No industrialist in this country can claim that he is close to me or is a friend of mine
or he has got a favour form me. I repeat that I have no friends and no enemies in industry.
Thank you.

MR. DEPUTY CHAIRMAN: Now, we shall take up for consideration the Appropriation
(No. 4) Bill, 2007. The question is:

That the Bill to authorise payment and appropriation of certain further sums from and out
of the Consolidated Fund of India for the services of the financial year 2007-08, as passed
by Lok Sabha, be taken into consideration.

The motions were adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take up Clause-by-Clause consideration of
the Bill.

Clauses 2,3 and the Schedule were added to the Bill.
Clause 1, Enacting Formula and the Title were added to the Bill.
SHRI R CHIDAMBARAM: Sir, I move:
That the Bill be returned.
The question was put and the motion was adopted.

MR. DEPUTY CHAIRMAN: I shall, now, put up the Appropriation (No. 5) Bill, 2007 to
vote, The question is:

"The Bill to provide for the authorization of appropriation of moneys out of the
Consolidated Fund of India to meet the amounts spent on certain services during the
financial year ended on the 31 st day of March, 2006, in excess of the amounts granted
for those services and for that year, as passed by Lok Sabha, be taken into consideration.”

The motion was adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take clause-by-clause consideration of the
Bill.

Clauses 2,3, and the Schedule were added to the Bill.
Clause I, the Enacting Formula and the Title were added to the Bill.
SHRI P. CHIDAMBARAM: Sir, I move:
That the Bill be returned.

The question was put and the motion was adopted.



